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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 1332/2024

In the matter of:

Kashmir Singh

....Applicant

Versus

1. State of Himachal Pradesh through Principal
Secretary, Environment Department, Government of
Himachal Pradesh.

2. Director, Industries, Himachal Pradesh.

District Magistrate, Bilaspur, District Bilaspur, H.P.

4. Central Pollution Control Board through Member
Secretary.

5. Himachal Pradesh Pollution Control Board through
Member Secretary.

6. M/s. ACC Ltd., Gagal Cement Works, Post Office

Barmana, District Bilaspur, Himachal Pradesh.

...... Respondents

0
ATTESTED

Qath Coman

)

Member Secretary,  __
HP State Pollution Control
Shimla #¥zerumes——- -
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RESPONSE ON BEHALF OF
RESPONDENT NO. 05 i.e. HIMACHAL
PRADESH STATE POLLUTION
CONTROL BOARD.

Most Respectfully Showeth:

1. That the instant Original Application has been
registered on the basis of a letter petition dated
23.09.2024 of Sh. Kashmir Singh, son of Sant Ram
Thakur, Village Khetad, Post Office Barmana, Tehsil
Sadar, District Bilaspur, State of H.P. wherein, it is
averred that air pollution is being caused by
operation of M/s ACC Ltd. Cement Factory at Post
Office Barmana, District Bilaspur. It is mainly
alleged in O.A./petition that M/s ACC Ltd. 1s
manufacturing cement from several years and dust
flying from cement production process is
accumulating on pathways, roads, residential
accommodation of nearby people, endangering the
health of people. It has been further alleged that dust
separation system and other pollution control
systems are not functioning properly and the
management of Cement Plant has failed to prevent

ATTESTE and control fugitive emissions in an effective

manner. It has also been alleged that officials of the

Member/Secretary, -
3-'19 State Poliution Control
Shimla gizsemeses——
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State Pollution Control have failed to discharge their

duties.

2. That in response to the averments made in the
O.A /petition, it is submitted that respondent cement
plant i.e. M/s Associated Cement Company (ACC)
Ltd., Gagal Cement Works, village Barmana, tehsil
Sadar, Distt. Bilaspur has established two cement
manufacturing units i.e. M/s Gagal Cement Works
(Unit-I) with a capacity of 2 Million Ton Per Annum
(MTPA) & Gagal Cement Works (Unit-II) with a
Capacity 2.64 MTPA in total area of 29.06 hectares.
It is submitted that both the units have provided Air
Pollution Control Devices (APCD’s) attached to
probable source of emission, such as Reverse Air
Bag Houses, Electro static precipitators (ESP), Pulse
Jet Bag Houses etc. to mitigate air pollution. The
complete details of Air Pollution Control Devices
(APCD’s) installed by Unit-I and Unit-II of the
respondent Cement Plant is annexed as Annexure-
R-5/1.

3. It is submitted that in order to monitor and ensure

the compliance of Ambient Air Quality as well as

ATTESTED oy . vell
Stack emission standards, six manual monitoring
Oath Commissioner

stations have been set up in the premises of

respondents cement plant. Reportedly, the officials

X

nember Secretary, _
HP State Pollution Control- »

Shimita -
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ATTESTED

Oath Commis

)

Member Secretary, —

HP State Poll
Shimia izsesw

ution Control

PR e

of the replying respondent are regularly carrying out
monitoring of the respondent unit. During last year,
monitoring has been carried out on 01.01.2024,
12.03.2024, 13.03.2024, 25.06.2024, 26.06.2024,
23.08.2024, 24.08.2024, 01.11.2024, 02.11.2024 and
during current year, the State Board had carried out
monitoring on dated 13.02.2025 & 14.02.2025 for
Ambient Air Quality Monitoring at 06 different
locations and stack monitoring of Unit-I and Unit-II
of the respondent Cement Plant. The analysis results
of Ambient Air Quality Monitoring are annexed as
Annexure R-5/2. It has been further reported that
both Unit-I and Unit-II of the respondent Cement
Plant has setup common Continuous Ambient Air
Quality Monitoring Station (CAAQMS) and also
installed Continuous Emission Monitoring System
(CEMS) in all 12 numbers of stacks for real time
data. The real time data of the stacks and Ambient
Air Quality is being displayed on websites of
replying respondent i.e. H.P. State Pollution Control
Board and Central Pollution Control Board (CPCB).

It 1s pertinent to submit here that on the basis of
CAAQMS online data, the replying respondent vide
office  order dated 20.04.2022 had levied

Environmental Compensation of Rs. 1,09,50,000
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(One crore, nine lakh and fifty thousand Rupees) on
the respondent cement plant for not meeting the
prescribed standards of ambient air quality (NAAQS
2009 standards for PM-10 against the yearly
standard of 60ug/m3) for 365 days of violation i.e.
from January 2021 to December 2021 and Rupees
19.50 lakhs was levied for violation regarding
discharging of untreated wastewater from the
damaged pipe network of the vertical root zone
technology system. The office order dated
20.04.2022 is annexed as Annexure R-5/3. It is
submitted that the respondent cement plant has been
complying with National Ambient Air Quality
Standards (NAAQS) 2009 standards afterwards. The
létest real time data of CAAQMS for the year 2024

(as available on the website) is annexed as

Annexure R-5/4, which is within prescribed limits.

5.  That regarding the issue of fugitive dust emissions, it
is submitted that in general, there are two types of
dust emissions in cement plants (1) Dust/gas
emissions through Stack or vent duct from process
operation, having fixed point of release. (i1) Fugitive

( o dust emissions i.e. the Dust that is generated or
S emitted from open air operations (emissions that do
not pass through stack or vent). The sources of

Member Secitary, =~

HP Siate Pollution Control

= 15N /"Mi"".'. 3 G Y B e
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ATTESTED

Qath Commissio .«

Member Secretary, ¥

Fugitive emissions in cement manufacturing plants
can be storage areas of raw material and finished
products, coal, cement kiln dust, transfer operation,
loading and unloading operations etc.

It is submitted that Stack emissions or vent duct
emissions have fixed point of release and can be
controlled using efficient pollution control systems
like Bag house filters, Electro Static Precipitator
(ESP), Rotary Packing machines and other dust
suppression methods. In the present case, the
respondent State Board has ensured substantial
compliance of Stack emissions standards and

National Ambient Air Quality Standards by the

respondent cement plant, as submitted above in para
3 and para 4.

However, regarding the fugitive emissions, it is
submitted that too many emission sources in cement
plants make fugitive dust emissions difficult to
control and cement plants can take measures to
control fugitive emissions with varying degree of
effectiveness. It has been reported that respondent
cement plant has taken several measures to control
fugitive emissions. All the cement manufacturing
equipments in the respondent cement plant are

operated after starting attached air pollution control

HP State Poliution Control

Shimia ¢ERgwaasm===="
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ATTESTED

Oath Comis i+

Member Setretary,
HP Stiate Pollution
Shimla «#% %

or

Control

devices, as they are interlocked with each other. Bag
filters are in operation at every process location
namely VRM Kiln, Coal Mill Section, Cement
Section including Packing/Dispatch Section in the
plant. Dust so collected in the bag filters is
circulated in the closed loop circuit and is consumed
in the process itself. Plant premises are daily cleaned
with the help of manual road sweepers & water is
sprinkled thereafter with water tankers. Bays at
packing section are cleaned with the help of vacuum
cleaners to mitigate the fugitive emissions during the
loading of cement bags and plying of trucks in the
premises. Approach road to the cement plant as well
as the cement exit road paved with paver blocks and
road is concreted towards applicant’s/petitioner’s
house. Water sprinklers are installed to suppress dust
emissions due to the plying of the trucks towards
petitioner house. Trucks are covered with tarpaulin
in which cement is transported.

It is further submitted that that M/s ACC Limited
has provided following pollution control devices at
dust generating points:-

i) Unloading Section (Limestone, Coal & other

relevant material)
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ATTESTED

Member Secretary,
HP State Pollution Control
Shimia

The respondent cement plant has provided
atomized mist fog system at Limestone & Coal
unloading Hoppers. Two numbers of bag filters
are provided at the Mines Limestone Crushers.
Dust Suppression system is provided at the Mines
Haulage Road and at the associated conveyor
belts. All the conveyor belts are covered with the

Wind breaker GI Sheets.

Material handling section (Including transfer

points).

Material is unloaded on the enclosed tipplers
having dust suppression system. Dust Suppression
system is provided on the vehicular movement
roads. All the associated conveyor belts are
covered with Wind Breaker GI Sheets.

Coal Storage section:-

Coal is unloaded on the enclosed tipplers having
dust suppression system. Dust Suppression system
is provided on the vehicular movement roads. All
the associated conveyor belts are covered with
Wind Breaker GI Sheets.

Clinker Cooler section

At Clinker Cooler Section, bag filters are provided
for venting the dust at cooler breaker discharge

and at deep pan conveyor. Electro Static

649
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Precipitators (ESPs) are provided for the venting
of dust from the Cooler Section. Dust so collected
is re-circulated in the system in closed loop.
Clinker stock pile section:-

Bag Filter is provided for dust venting in the Silos
and also during the clinker extraction.

Storage of Limestone, Gypsum, Flyash & other
material.

Limestone, Gypsum, Fly ash and other materials
are stored in enclosed gantries. Dust Suppression
system is provided on the vehicular movement
roads. All the associated conveyor belts are

covered with Wind Breaker GI Sheets.

vii) Cement packing section:

Viiil)

o
ATTESTED

Member Secretary, ™=
HP State Pollution Control

Shimla

Bag Filters are provided at all the cement packing
sections. Dust so collected is re-circulated in the
system in closed loop.

Silo section:-

Bag Filters are provided at all the Silo tops. Dust
so collected is re-circulated in the system in closed
loop.

Roads:

Roads are vacuum cleaned and water tanker is
operated after cleaning. Permanent Rain Guns are

provided at the vehicular movement roads.
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ATTESTED

“ath Comipissione’

10

Tyre wetting section:
Tyre washer is provided at the Raw Material Gate
for tyre wetting and cleaning. Water is recycled in a

closed loop. O&G trap has also been provided at

tyre washing section.

That reportedly, notices/directions have been issued
to respondent Cement Plant from time to time
regarding control of fugitive dust emissions and
maintaining ambient air quality of the area. Copies
of latest notices/directions issued by the replying
respondent are annexed as Annexure- R-5/5
(collectively). The compliances submitted by
respondent cement plant in response to the
notices/directions issued by the State Board are
annexed as Annexure R-5/6 (collectively),
according to which following measures to control air
pollution have been carried out by respondent

cement plant pursuant to the directions of the State

Board:-

(i). The respondent unit i.e. ACC cement plant has
provided dust suppression system in the form of

rain guns within the premises and along the exit

road towards the poultry farm

applicant/petitioner to suppress fugitive dust

emitted due to plying of loaded vehicles.

651



(11).

(111).

(1v).

(v).

(vi).

(vii).

0
ATTESTED

Oath Commissione:

3)

2 / .
Member Secretary, —=-
HP State Pollution Control
Shimla

11

The unit has carried out 03 layer plantation towards
poultry farm applicant/petitioner along with wind
breaking wall of MS Sheets of height more than 09
meters.

The unit has provided 02 no’s of tyre wetting
system (1) At raw material exit gate (ii) At truck
exit gate towards poultry farm of
applicant/petitioner and has provided oil and grease

separation system.

The unit has laid interlock tiles on truck exit gate in

front of the poultry farm of applicant/petitioner.

The unit has provided covered clinker loading
chutes connected with cartridge type bag filter and
is going to install a new clinker loading station to

cater the additional load of clinker loading.

The unit has provided curtains at cement packing
section to control fugitive dust emissions generated

during cement loading in trucks.

The unit is carrying out internal roads sweeping
along with truck exit road and National Highway in
front of entrance gate using road sweeping

machines and vacuum cleaners.
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ATTESTED

Nath Con"-mis‘;ioncx

Member Secretary.

12

That in the present matter, the Hon’ble NGT vide
order dated 25.02.2025 constituted a joint committee
in which Central Pollution Control Board (CPCB)
was made the Nodal Authority for submission of
factual report. In compliance thereof, a report dated
24.01.2025 of the Joint Committee was filed by
CPCB. In the said report, the following
violations/gaps in environmental compliance were

identified by the Joint Committee:-

“...As per conditions of the Consent to Operate

granted to the Unit by HPPCB, it is mandatory to

comply with the following conditions:

« The unit shall provide adequate arrangements for

fighting the accidental leakages/ discharge of any
air  pollutant/gas/liquids  from  the vessels,
mechanical equipment’s etc. which are likely to
cause environmental pollution.

The unit shall plant & maintain minimum three
layer of trees so far possible as per plantation
guide (available at the website
http://hppcb.nic.in/plantationguide.pdf) all along
the boundary of the industrial premises and check
air/water/noise pollution at source.

The unit shall ensure that there will not be
significant visible dust emissions beyond the
property line.

HP State Poliution Control

Shimia 42
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However, it was observed by the Joint Committee
that:

- It was noted from the unit's communication with
the HPPCB in response to the directions issued in
the letter dated 20/09/2024 regarding the public
complaint, that the wunit has not yet made
arrangements to address accidental discharge of
dust emissions, such as those occurring during grid
failures.

« The unit has not implemented a three-layer tree
plantation along the boundary of the premises, as
per the plantation guidelines, to mitigate air and
noise pollution.

« Dust emissions were observed in Clinker, Ash and
Cement Silos area. GI sheets and a green net have
been installed in a small area near the
complainant’s house as a temporary wind-breaking
measure to control dust. However, the height of this
barrier is insufficient and needs to be raised to
make it effective.

ii. The unit has installed a truck tyre washing system
at the raw material exit. However, there is no
system in place to remove oil and grease before
recycling the wastewater back into the system for
tyre washing.

% ¢ iii. The unit is in the process of installing a truck tyre
'TESTET . . .
e washing system at the cement exit point to prevent

Yath Commis

dust from being carried by cement trucks outside
the premises. It was informed that the

Member Sleetary, T

HP State Pollution Control
Shimia ,
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implementation of the tyre washing system for the
cement exit area will be completed during the
ongoing annual maintenance shut.

The representative of the unit informed that ACC

Cement will address and resolve all the points
mentioned above during the ongoing annual
maintenance shutdown...”

8. That reportedly, the respondent unit i.e. M/s ACC
Limited has addressed the shortcomings observed by
the Joint Inspection Committee in its report dated
24.01.2025 and following measures have taken by
the unit:-

i) The respondent unit has provided adequate
arrangements for fighting the accidental leakages/
discharges such as mist fog guns at all expected
sources of accidental leakages of short duration,
rain guns around the boundary wall of unit as well
as along the internal roads, bag houses of adequate
size at every process, ESPs, vacuum cleaners,

water sprinkling using water tankers etc.

i1)) The respondent unit has carried out 03 layer

i plantation towards Sh. Kashmir Singh poultry

ATTESTED farm along with boundary of packing section and

Osth Commissipie plantation is still going on which shall covered all

Member éel, etary, ..

HP State Poliution
Shimia Sl
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the empty spaces inside plant premises as well as

adjacent areas.

The respondent unit has provided adequate
pollution control devices which are interlinked
with each other and no dust emission beyond/

outside the boundary wall of the unit observed.

Dust emissions in the cement plant including
Clinker, Ash and Cement Silos area have been
minimized by providing adequate pollution

control devices.

The respondent unit has provided rain guns within
the premises, on fly ash bulker, DG set road and
along the exit road towards Poultry Farm of
applicant/petitioner to suppress fugitive dust

emitted due to plying of loaded vehicles.

Mist fog guns have been installed at various
locations of the cement plant to mitigate fugitive

emissions.

vii) The respondent unit has installed approx. 9 meters

¢
ATTESTED

Oath Comimissioner

Mem&creiary. -

HP State Poliution Control
Shimia

high extension of MS Sheet towards poultry farm
of applicant/petitioner and around the boundary of
packing section and total 130 meters length wise
sheets has been installed. Further extension of MS

sheets wall i1s under progress.
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viii) The respondent unit has provided 02 no’s of tyre

X1)

&
ATTESTED

mth Commissioner

“-"‘enﬁbe; Secretary, -

1P State Pollution Control
Yhimla

wetting system (i) At raw material exit gate (i1) At
truck exit gate towards poultry farm of
applicant/petitioner and has provided oil and

grease separation system.

The respondent unit has laid interlock tiles on
truck exit gate in front of poultry farm of

applicant/petitioner to main road.

The respondent unit has covered Clinker Loading
Station with the sliding door and mist gun is
installed and made operative for further
suppression of dust emissions which was one of

the source of fugitive emissions.

The respondent unit has covered Cement Loading
bays with GI Sheets and transparent curtains are
installed to confine the dust within the loading

arca.

That in addition to above pollution control measures,
it has been reported that as per directions dated
20.09.2024 issued by the State Board to take
immediate preventive measures at clinker loading
section, the respondent cement plant is in progress to
install new clinker loading station to cater additional

load of clinker loading with capital expenditure of

657



10.

11.

17

Rs. 15 Crore. The flow sheet of the under-
construction clinker loading station is annexed as
Annexure R-5/7.

That the latest photographs depicting compliance/
action taken by respondent unit i.e. M/s ACC
Cements Ltd to control/minimize accidental
leakages, fugitive dust emissions are annexed as
Annexure R-5/8.

That in view of the above, it is submitted that
officials of the State Board have conducted
inspection of respondent unit i.e. M/s ACC Cements
Ltd. from time to time as per frequency specified for
red category of industries and  issued
notices/directions for non compliances/deviations
observed. It is submitted that the State Board has
taken stern action against the respondent cement
plant whenever found necessary and is duly
implementing the provisions of the Air Act, 1981,
Environment Protection Act, 1986, Rules made

thereunder and other environmental guidelines.

Prayer:

e

ATTESTED

Aath Commis

Member gecretary. s

HP State Poliution Control

Chimlg

In view of submissions made hereinabove and facts

& circumstances of the case, it is therefore prayed
that the O.A./petition may kindly be dismissed qua
the respondent Board. Any other order deemed fit
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and appropriate may be passed in the interest of

justice.

3

Respondent No. 05
Member Secretary, %o,
HP State Pollutlon Controi
Shimla izt e
Through Counsel
¢
ATTESTED

Oath Commissioner
Place: Shimla, H.P. Vaibhav Srivastva
Date: 11.04.2025 (Advocate)
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. 1332/2024

In the matter of:

Kashmir Singh

....Applicant
Versus

State of H.P. and others

..... Respondents

AFFIDAVIT
I, Anil Joshi, S/o0 Sh. Ram Dutt aged
about 58 years, at present working as Member
Secretary, H.P. State Pollution Control Board at
Shimla, Himachal Pradesh, do hereby solemnly
declare and affirm on oath as under:-
1. That the accompanying reply/response has been
drafted at my instance and under my instructions.
2. That the contents of paras 1-11 of the reply/response
are true and correct to the best of my knowledge,
derived from official record, no part of it is false and

¢ nothing material has been concealed therefrom.

ATTESTED 3 I further affirm that the contents of this affidavit of

Oath Commis : ner .
mine are true and correct to my knowledge and

Memb ecretary, -
HP State Pollution Control
Shimla

660
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belief, no part of it is false and nothing material has

been concealed therefrom.

Verified at Shimla, H.P. on 11" day of April,

2025.

0 )2

Note - All the cutting & adding
have been attested by me

«'Ae\r‘ )/{ ol
in the &“\J .....

w’(’%

W Pe :'.U 'W/M /}L'I"

ver ¢ 14l
cular et th
ML
/'{nlw[v\
ocaie

Comim.ssconer Shimi

J*@EPONENT

Member Secretary, ~-

HP State Pollution Control
Shimia
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Annexure R-5/1

Details of Air Pollution Control Devices (APCD’s) provided in M/s ACC Ltd.
Gagal Cement Works Unit-I and Gagal Cement Works Unit-II.

M/s ACC Ltd. Gagal Cement Works Unit-I
Name ?f the | Pollution load APCD Detail Stack Height
Section / Source (mts)
Raw Mill / Ié:;{;z:tgtjnal Reverse Air Bag House 155
Kiln Clinkering (No. of Filter Bags = 2352)
SNl Electro Static Precipitator
(& : 3
ooler Clinkering (ESP) 5
s I Pulse Jet Bag House  (No.
- 1
Coal Mill-1 Coal Grinding of Filter Bags = 390 & 198) 64
: Cement Pulse Jet Bag House (No.
Comem Milel | crinding of Filter Bags = 300) i
! Cement Pulse Jet Bag House  (No.
Cement hlle Grinding of Filter Bags = 570) i
j Cement Pulse Jet Bag House  (No.
Coent M | ot of Filter Bags = 315) e
M/s ACC Ltd. Gagal Cement Works Unit-II
Name ?f the | Pollution load APCD Detail Stack Height
Section / Source (mts)
: Raw material Pulse Jet Bag House
R 11/ SR :
V::;/[MIéiln Grinding/ | (No. of Filter Bags = 4140 122
Clinkering &1320)
Ly Electro Static Precipita
Cooler Clinkering i St?ggp)reclpl i 70
: e Pulse Jet Bag House
1 mill-1 al d :
e e B = 16003 =
; Cement Pulse Jet Bag House
Goal rill-d Grinding | (No. of Filter Bags = 1600) o
4 Cement Pulse Jet Bag House
£ oal il 3 Grinding (No. of Filter Bags = 1376) -
’ Pulse Jet Bag House
Erusat MillS | Cament il s e Bags = 630 & 38.8
&4 Grinding :
630 respectively )

Regiopal Officer

HPSPCB Bilaspur
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Annexure R-5/563

Analysis results of Ambient Air Quality Monitoring & Stack Monitoring

Table No. 1: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I
and Gagal Cement Works Unit-I1

Ambient Air Quality Monitoring
(31.12.2023 & 01.01.2024 — 24 hours average)
S PM10 | Limits g% szﬁ‘ L'ZT#S
Nb Sampling Location | 24h Avg | 24h Avg Avg Avg Avg Remarks
/m3 /m3
(o) | I | (ugrre) | (ughmd) | (ugime)
1 Admin Block 37.33 100 0.98 8.86 80
Central
2 Lubrication Cell 63.00 100 1.47 7.71 80 N
3 | Transformer House | 47.66 | 100 | 1.39 | 857 | 80 ‘gmg
4 Mines Office 32.33 100 1.06 6.64 80
5 Near Coal Gantry 47.66 100 0.98 8.57 80
6 Club House 54.66 100 1.14 6.72 80

Table No. 2: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I
and Gagal Cement Works Unit-I1

Ambient Air Quality Monitoring
(12.03.2024 & 13.03.2024 — 24 hours average)
PM 10 Limits Sox NOx Limits
S. . . 24h 24h 24h 24h
No. Sampling Location Avg Z(flg/f\n\g)g Avg Avg Avg Remarks
(Hg/m?) (Mg/m®) | (po/m®) | (Hg/m?)
1 Admin Block 92.66 100 2.07 5.9 80
p | CemralLubrication | o753 | 100 | 305 | 588 | 80
3 Transformer House 76.66 100 2.86 5,51 80 \g::mg
4 Mines Office 71.66 100 1.08 6.89 80
5 Near Coal Gantry 74.33 100 4.44 7.49 80
6 Club House 55.00 100 3.54 5.92 80
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Table No. 3: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I
and Gagal Cement Works Unit-I1

Ambient Air Quality Monitoring
(25.06.2024 & 26.06.2024 — 24 hours average)
: w0 [ LG | soc [ RO T L
Né Sampling Location | 24h Avg Avg 24h Avg Avg Avg Remarks
' /m3 /m3
I | gy | H9™) | g | (ugrme)
1 Admin Block 106.66 100 3.04 8.43 80
Central
2 - 173.66 100 2.79 7.29 80
Lubrication Cell PM 10
3 | Transformer House | 128.00 100 3.04 13.70 80 above
Mines Office | 101.00 | 100 | 2.87 | 12.86 | 80 Limits
5 Near Coal Gantry | 240.33 100 2.87 6.14 80
Within
6 Club House 96.00 100 3.27 7.0 80 Limits

Table No. 4: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I
and Gagal Cement Works Unit-11

Ambient Air Quality Monitoring
(23.08.2024 & 24.08.2024 — 24 hours average)
o | e [HES T s [ NOX T
N6 Sampling Location | 24h Avg Avg 24h Avg Avg Avg Remarks
/m3 /m3
I | gy | H9™) | g | (ugrme)
Admin Block 37.66 100 1.23 3.35 80
p | CemralLubrication | gp53 | 100 | 213 | 364 | 80
3 | Transformer House | 31.00 100 1.31 2.93 80 Within
Limits
4 Mines Office 49.00 100 2.05 3.71 80
5 Near Coal Gantry 30.66 100 1.47 3.50 80
6 Club House 56.00 100 1.97 3.36 80




24

Table No. 5: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I
and Gagal Cement Works Unit-11

Ambient Air Quality Monitoring
(01.11.2024 & 02.11.2024 — 24 hours average)

- Sox NOx Limits
S _ _ PM 10 Limits 24h 24h 24h
Nc; Sampling Location | 24h Avg | 24h Avg Avg Avg Avg Remarks
' /m? /m?
o) | I | (ugime) | (ugrme) | (ug/m)
1 Admin Block 49.33 100 1.56 7.28 80
Central
2 Lubrication Cell 49.00 100 1.64 7.72 80
3 Transformer 8200 | 100 | 156 | 80 go | Within
House Limits
4 Mines Office 39.33 100 1.64 8.28 80
5 Near Coal Gantry 88.00 100 2.14 7.71 80
6 Club House 35.00 100 1.39 7.28 80

Table No. 6: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I
and Gagal Cement Works Unit-11

Ambient Air Quality Monitoring
(13.02.2025 & 14.02.2025 — 24 hours average)

L Sox NOx Limits
s . . PM10 | Limits |, 24h 24h
N(; Sampling Location | 24h Avg | 24h Avg Avg Avg Avg Remarks
) /m3 /m3
(o) | o) | (ugimw) | (ugime) | (ug/me)
1 Admin Block 23.66 100 2.38 6.405 80
Central
2 L ubrication Cell 33.66 100 2.30 5.81 80
3 Transformer 5000 | 100 | 197 | 758 | 8o | Within
House Limits
4 Mines Office 69.33 100 1.72 4,71 80
5 Near Coal Gantry 40.33 100 1.89 5.15 80
6 Club House 38.66 100 2.54 5.00 80
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Table No. 7: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works
Unit-1 and Gagal Cement Works Unit-11

Stack Monitoring
S. . . Date of PM Limit
No. Monitoring Location Collection | (mg/Nm?) | (mg/m?) Remarks
Port hole of stack
1 attached to VRM/Kiln | 31.12.2023 10
Bag House Unit-11
Port hole of stack
o | attached to Cooler ESP | g1 01.2024 14
Unit-I
Port hole of stack
3 attached to Coal Mill-2 01.01.2024 16
Bag House Unit-II Within
30 .
Port hole of stack Limits
4 | attached to Cement Mill- | g1 01.2024 9
3 Unit-11
Port hole of stack
5 attached to RABH Unit-1 | 01.01.2024 8
Port hole of stack
g | attached to Cement Mill- | 31 122023 12
5 unit-1
Table No. 8: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works
Unit-1
Stack Monitoring
S. . . Date of PM Limit
No Monitoring Location Collection | (mg/Nm?) | (mg/Nm?) Remarks
Port hole of stack attached
1 . . 12.03.2024
to Coal Mill-1 Unit-I 8
Port hole of stack attached Within
2 | to RABH Unit-I 12.03.2024 8 30 Limits
Port hole of stack attached
3 to Cooler ESP Unit-I 12.03.2024 5
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Table No. 9: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works

Unit-TI

Stack Monitoring
S. o . Date of PM Limit
No Monitoring Location Collection | (mg/Nmé) | (mg/Nm?) Remarks
Port Hole of Stack
1 | attached to Cooler ESP | 25.06.2024 71
(Unit-11) Above
Port Hole Stack attached 30 Limits
o [to Cement Mill-4 Bag | 26.06.2024 57
House (Unit-11)
Table No. 10: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works
Unit-1 & Unit-11
Stack Monitoring
S. o . Date of PM Limit
No Monitoring Location Collection | (mg/Nmé) | (mg/Nm?) Remarks
Port Hole of Stack
1 | attached to Cooler ESP | 14.08.2024 17
(Unit-11)
Port Hole Stack attached
o [ to Coal Mill Bag House | 14082024 11
(Unit-1)
Port Hole of Stack
3 | attached to Coal Mill-2 | 14 08.2024 13
Bag House (Unit-11)
Port Hole of Stack Within
4 | attached to RABH (Unit-1) 23.08.2024 20 .
Limits
Port Hole of Stack 30
5 attached to Cement Mill-1 23.08.2024 21
(Unit-1)
Port Hole of Stack
6 attached to Cooler ESP 24.08.2024 27
(Unit-1)
Port Hole of Stack
7 | attached to VRM/Kiln Bag | 24 08.2024 11
House (Unit-11)
Port Hole of Stack
g | attached to Cement Mill 3 | 24 08.2024 35 A_bo_ve
& 4 Bag House (Unit-11) Limits
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Table No. 11: Analysis results of Stack monitoring of M/s ACC Lid. Gagal Cement Works

Unit-I & Unit-II

27

Stack Monitoring
I Limi
130 ~ Monitoring Location C]o)lsll:Zt(i):n (mgPlll\\Idm:’) i gf::P) Remarks
Sampling Port of Stack
1 |attached to Cement Mill- | 02.11.2024 19
3&4 (Unit-I)
Sampling Port of Stack
9 | attached to Cooler ESP 02.11.2024 17
(Unit-I)
Within
Sampling Port of Stack i Limits
3 |attached to VRM/Kiln 02.11.2024 12
(Unit-II)
Sampling Port of Stack
4 |attached to Cooler ESP 02.11.2024 14
(Unit-IT)

Table No. 12: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works

Unit-I
Stack Monitoring
;; ‘ Monitoring Location Clc?lf:::t‘:(il‘n (mgP,I;Ims) (mI;Nn;;) Remarks
Sampling Port of Stack
1 | attached to Cement Mill-1 | 13.02.2025 16
(Unit-T)
Sampling Port of Stack
9 | attached to Cooler ESP 13.02.2025 24
(Unit-I)
Sampling Port of Stack s
3 | attached to RABH (Unit-T) | 13.02.2025 13 30 iy
Limits
Sampling Port of Stack
4 attached to Cement Mill-5 14.02.2025 10
(Unit-I)
Sampling Port of Stack
5 attached to Coal Mill Bag 14.02.2025 19
House (Unit-I) q

/

Regimél Officer
HP State Pollution Control Board
Regional Office Bilaspur (HP)
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Annexure R-5/3

H.P. STATE POLLUTION CONTROL
BOARD
HIM PARIVESH, PHASE-III
NEW SHIMLA-171009

Environmental Comvensation for the Non-Compliance of
Pprovision contained in the rovisions of Water
(Prevention & Control of Pollution) Act, 1974 and Air
(Prevention & Control of Po llution) Act, 1981

Whereas, as per report received from the Environmental Engineer,
H.P. State Pollution Control Board Bilaspur, Distt. Bilaspur H.P. vide

letter no. PCB/RO BLP/ (4) ACC Unit-1/2021-4908 dated:
11.03.2022 the inspection of the cement plant was conducted by
the State Board's officials on 11th Feb, 2022,

Whereas, the annual average of the results of ambient air quality
(Jau-2021 to Dec-2021) of your unit are exceeding the limits of
standards pyescrib'ed in National Ambient Air Quality standards, 20009.

' Whereas, the pipeline nietwork of vertical root zone treatment was

found broken/ darhaged af some places and untreated waste water
from the damaged pipe network was being discharged in the open.

Whereas, a show ‘cause rnotice in this regard was issued from the
head office vide letter no 18702-04 dated 23.03.2022 for the violation
of above-mentioned period. A reply in this context was submitted by
you office, but perusal of same reveals that emission & discharge

- norms have indeed been violated by your unit.

Whereas, the facts stated above tantamount to violation of the
provisions contained in Section 25 of the Water (Prevention and
Control of Pollution) Act, 1974 and Section 21 of the Air (Prevention
& Control of Pollution) Act,1981 constituting a cognizable offence
punishable under the aforesaid Act.

Whereas, the Hon'ble NGT has issued the directions to SPCBs in
several cases to impose the penalty on the non-complying units to
implement "Polluter Pays" Principle in the right spirit, to recover
environmental compensation from the polluting units and to use the
same for restoration of environmental damage cause to public.

Whereas, the Hon’ble NGT in O.A.No. 593/2017 titled
Paryavaran = Suraksha Samiti V/s Uol dated 19/02/2019 have

® approved the regime for environmental compensation against all

the violating units on the basis of Polluter Pays Principle and further
held that:

"11.Needless to say that it will be open to the SPCBs/Committees and
CPCB to take coercive measures includin recovery of compensation
for the damage to the environment on "Polluter Pays" principle as well
as also to direct taking of such precautionary measures as may be ".

Therefore, in view of above, Environment Compensation amounting to
Rs. 1,29,00,000 /- (Rs. One Crore Twenty Nine Lakhs only ) for
the violation period from, Jan-2021 & Dec-2021 (365 days) .i.e
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[1,09,50,000 /- (Rs. One Crore Nine Lakhs fifty thousand only ) for the
violation exceeding annual average of the results of ambient air
quality period from Jan-2021 &Dec-2021 (365 days) & Rs.19,50,000
(Rs Nineteen Lakhs Fifty Thousand Only) for the violation of period
13.02.2022 to 18.04.2022 (65 days) for discharge of untreated waste
water from damageéd pipe network of vertical root zone technolo

system] is hereby imposed on you as per methodology proposed gy
CPCB- in compliance to Order dated 31/08/2018 in OA no. 593/201¥
titled Paryavaran Suraksha Samiti & Anr. V/s Union of India & Ors.

Accordingly you are hereby directed to deposit the aforesaid amount
in the account of Member Secretary, HP State Pollution Control
Board, Bank of Baroda A/c No. 54140100001617 (IFSC Code
BARBONEWSIM) under intimation to this office within weeks’ time,

failing which penal and %egal actions as stated above shall be initiated

against you for the above mentioned non-compliance.

-

sd./-

(Am::orv Devgan),IAS

ember Secretary
HP State Pollution Control

Board

No.Inspection of cement plants /2021-

Copy forwarded to the {ollowing:

1. M/s ACC Ltd., VPO Barmana, Tehsil Sadar, District Bilaspur, H.P. with the direction to
deposit the Environmental Compensation amounting to Rs. 1,29,00,000/- within afore
mentioned time frame. .

2. The Regional Officer, H.P. State Pollution Control Board Bilaspur,Distt. Bilaspur, HP to

- bmit the status feport after 7 days to this office
&/’3./'?:19 System Manager, HPSPCB,Shimla.

Signed by Apoorv Devgan
Date: 20-04-2022 15:58:15

(ApoorvDevgan),IAS
R/lemherSecretary
HP State Pollution Control

Board
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2y Annexure R-SQ71
CAAQMS DATA- ACC Ltd (2024)
Date of PM 10 (ng/m?) :
Month - Jan-24 Feb-24 Mar-24 Apr-24 May-24 Jun-24 Jul-24 Aug-24 Sep-24 Oct-24 Nov-24 Dec-24
1 NA NA 8.44 577 25.80 44.45 80.00 21.65 25.68 41.69 52.57 41.8
2 2335 NA 7.47 6.05 NA 40.45 50.39 25.83 22.69 42.49 47.82 34.28
3 21.13 21.58 4.16 4,88 NA 4430 36.65 20.21 21.02 22 53.7 29.62
4 29.79 6.22 6.13 6.42 NA 10.83 45.46 53.62 18.83 33.17 44,57 26.25
5 45.00 6.19 7.81 6.92 NA 10.21 16.85 28.62 20.8 40.23 53.79 31.17
6 13.90 9.10 9.10 12.15 NA 8.04 14.16 23.81 22.31 26.58 91.59 32.63
7 14,17 9.17 34.79 7.84 NA 18.54 26.51 37.12 215 34.61 78.13 34.11
8 18.65 9.35 7.87 6.65 NA 37.63 24.92 2291 173.49 51.28 110.62 43.2
9 3552 12.36 8.71 7.40 NA NA 71.60 26.66 131.9 43.64 116.56 27.25
10 12.90 19.24 9.79 8.29 2948 74.51 55.80 40.07 19.89 30.71 126.48 31.72
11 16.97 13.97 10.38 8.27 20.74 80.12 57.90 16.98 19.52 32.63 100.71 33.6
12 19.17 14.70 8.54 7.41 16.02 89.28 38.99 20.80 22.71 34.54 80.66 41.1
13 19.57 13.37 7.66 9.00 5.68 92.00 33.23 28.31 12.62 37.18 69.81 36.75
14 23.46 12.94 6.60 9.08 NA 83.59 43.21 3447 22.1 40.29 57.84 36.26
15 22.40 10.90 9.04 6.53 NA 67.70 55.70 47.92 26.06 45,61 64.06 48.18
16 15.76 14.40 11.71 6.62 45.35 62.96 72.72 30.82 28.66 46.87 58.92 56.43
17 17.12 17.85 7.70 6.41 50.46 62.67 68.82 20.15 NA 48.44 51.39 51.33
18 18.23 15.60 9.78 5.25 34.99 46.92 46.55 23.93 NA 53.32 51.57 45.21
19 17.51 8.00 7.08 5.30 34.44 36.83 42.00 23.16 NA 59.2 43.28 57.97
20 20.37 8.33 7.50 4.58 27.06 32.18 62.27 23.86 NA 54,55 40.98 63.75
21 20.60 6.25 10.71 6.55 19.78 56.49 51.96 28.59 NA 56.04 48.86 62.33
22 22.53 7.13 10.19 - 6.90 32.14 11577 41.77 29.12 NA 60.29 41.2 62.45
23 18.59 7.04 8.07 15.05 43.68 57.37 35.03 41.57 42.95 51.95 37.48 70.38
24 17.86 16.77 6.88 5.76 33.89 40.90 58.24 275 40.7 37.45 39.29 31.38
25 2222 7.76 7.24 5.17 13.16 44.67 38.58 24.14 62.36 34.44 36.54 21.24
26 17.99 8.68 6.63 8.93 24.18 65.00 36.73 20.56 48.5 40.63 34,93 28.78
27 14.58 10.15 17.37 5.48 28.51 61.43 44.35 16.14 25.85 66.69 33.13 39.56
28 16.12 9.42 9.29 5.18 31.14 31.85 26.74 16.87 32.52 84.75 35.25 25.67
29 21.18 8.46 7.84 6.55 30.88 45.45 22,49 22.62 48.6 58.36 44.88 28.85
30 17.40 6.82 50.48 33.75 56.12 35.00 24,46 37.09 45.87 . 39.46 37.77
31 8.14 4.46 39.80 68.71 25.64 48.03 68.03
Avg 20.07 11.29 9.22 8.56 29.57 52.35 45.27 27.36 39.51 45.59 59.53 41.25
Annual Average PM 10 For Calender year 2024 = 32.46 pg/m?
AQI | Category |Possible Health Impacts
0-50 Good Minimal Impact
51-100 | Satisfactory |Minor breathing discomfort to sensitive people
101-200 Moderate Breathing discomfort to the people with lungs, asthma & Heart disease
201-300 Poor Breathing discomfort to most people on prolonged exposure
301-400 Very Poor |Respiratory illness on prolonged exposure Regiohal Officer
401-500 Severe  |Affects healthy people and seriously impacst those with existing diseases HPSPCB Bilaspur
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CAAQMS DATA- ACC Ltd (2025)
Date of PM 10 (ug/m?)
Month Jan-25 Feb-25 Mar-25 Apr-25 May-25 Jun-25 Jul-25 Aug-25 Sep-25 Oct-25 Nov-25 Dec-25
1 69.81 66.81 22.21 30.94
2 52.57 51.12 32.9 34.56
3 51.86 54.1 28.02 23.91
4 127.49 62.42 19.92 19.63
5 249 34.83 204 22.97
6 150.75 34.02 30.43 23.53
7 33.48 36.56 28.9 27.55
8 45.04 33.05 30.58 36.35
9 58.55 29.62 32.99 38.2
10 94.44 30.74 37.36
11 136.33 30.13 26.5
12 100.82 25.63 20.99
13 43.98 27.59 24.9
14 47.81 25.62 23.78
15 62.79 25.67 14.45
16 76.24 31.17 18.3
17 35.65 30.29 16.23
18 46.83 22.12 33.49
19 55.28 33.23 18.6
20 55.18 28.31 20.49
21 46.47 20.13 15.92
22 41.66 33.23 18.56
23 46.37 35.77 25.67
24 41.27 43.74 39.42
25 42.82 NA 38.81
26 45.82 NA 35.05
27 53.27 NA 32.29
28 54.78 14.44 35.96
29 67.05 25.53
30 68.8 23.71
31 76.09 20.28
Avg 70.26 34.41 26.21 28.62 i :
Annusal Average PM 10 For Calender year 2025 (Till date) = 39.88 pg/m?
AQI | Category |Possible Health Impacts
0-50 Good Minimal Impact
51-100 | Satisfactory |Minor breathing discomfort to sensitive people
101-200 | Moderate Breathing discomfort to the people with lungs, asthma & Heart disease (o
201-300 Poor Breathing discomfort to most people on prolonged exposure Regiorthl Officer
301-400 | Very Poor (Respiratory illness on prolonged exposure HPSPCB Bilaspur
401-500 Severe | Affects healthy people and seriously impacst those with existing diseases v
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Regional Office Bilaspur, Near HPPWD Rest House Dholra, Tehsil & Distt:
ST Bilaspur (Himachal Pradesh)-174001
HPSPCB i

Website: http://hppeb.nic.in/ Email: pcbrobilaspuri@gmail.com

No. PCB/RO/BLP/4/ACC Ltd Unit 1\Vol-X/2023- |[ ]

Dated-’g}ohjz 11

To

The Plant Director

M/s ACC Ltd (Gagal Cement Works)

VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP
Subject:

Complaints regarding fugitive dust emissions: Directions thereof.

Whereas several complaints have been received on Mukhyamantri Sewa Sankalp portal
regarding fugitive dust emissions and air pollution caused by your unit in the surrounding areas.

Whereas the inspection of your units have been carried out on 04.04.2024 by the Officials of the State Board
in the presence of ACC representative. Also the complaint of Sh. Kashmir Singh resident of Vill. Knater, PO
Barmana has been attended on 10.04.2024 and raised issues W.r.t. fugitive dust emissions generated from the
plant and from plying of vehicles/trucks in exit road adjoining to his house.

In this regard, it is hereby directed to comply with the following directions:

1. ACC shall carry out regular water sprinkling on the roads from the exit gate of the unit to Rain
shelte? on NH on daily basis and frequency be adjusted as per climatic conditions.

2. ACC shall plant fast growing evergreen species inside its premises towards newly dedicated truck
exit road.

3. ACC shall install temporary covering of tarpaulin or green net towards Sh. Kashmir Singh house.

4. ACC shall stop immediately unscientific loading of the clinker through loaders which causes
fugitive dust emissions inside the plant.

5. ACC shall immediately complete all the under construction works in exit road such as

construction of footpaths, drainage line, concreting of road etc. as already directed vide this office
letter No. 1290-91 dated 18.12.2023.

You are further directed to comply with above mentioned directions and submit compliance-

cum-actign taken
report within 05 days to this office.

Regional Officer

HPSPCB Bilaspur

Telefax- 01978-223550
E:

H.P. STATE POLLUTION CONTROL BOARD  Annexure R-5/5
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H.P. STATE POLLUTION CONTROL BOARD

Regi i
gional Office Bilaspur, Near HPPWD Rest House Dholra, Tehsil & Distt:
Bilaspur (Himachal Pradesh)-174001
Website: http://hppeb nic.in/ Email: pebrobllaspurt@amail.com

No. PCB/RO/BLP/4/ACC Ltd Unit 1/Vol-X/2023- Do

Dated-2 7042 Y
To
The Plant Director
Mis ACC Ltd (Gagal Cement Works)
VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP
Subject: Complaints regarding fugitive dust emissions: Directions thereof.

This is in reference to this office letter vide No. PCB/RO/BLP/4/ACC Ltd Unit 1/Vol-X/2023-
117 dated 18.04.2024 on the subject cited above vide which certain directions were issued to you in order to
minimize fugitive dust emissions and you were directed to submit Compliance—cum-Action Taken Report within
05 days but no Compliance report of the same has been received in this office till date.

In this regard, you are again hereby directed to submit the Compliance-cum-Action Taken Report of the
following directions within 02 days to this office:

1. ACC shall carry out regular water sprinkling on the roads from the exit gate of the unit to Rain
shelter on NH on daily basis and frequency be adjusted as per climatic conditions.

2. ACC shall plant fast growing evergreen species inside its premises towards newly dedicated truck
exit road.

3. ACC shall install temporary covering of tarpaulin or green net towards Sh. Kashmir Singh house.

4. ACC shall stop immediately unscientific loading of the clinker through loaders which causes
fugitive dust emissions inside the plant.

5. ACC shall immediately complete all the under construction works in exit road such as
construction of footpaths, drainage line, concreting of road etc. as already directed vide this office
letter No. 1290-91 dated 18.12.2023.

Treat it as Most Urgent.

“Regional Officer
HPSPCB Bilaspur

Telefax- 01978-223550

ﬂe

674




34 675

H.P. STATE POLLUTION CONTROL BOARD

N
Nt Regional Office Bilaspur, Near HPPWD Rest House Dholra, Tehsil & Distt:
Mivks Bilaspur (Himachal Pradesh)-174001
HESEER Websie: ho:/hppchnic.n/ Emal: pcbrobllaspuri@amaicom

No. PCB/RO/BLP/4/ACC Ltd Unit 1/Vol-X/2023- 266 Dated- 07 Jo5[24

To
The Plant Director
Mis ACC Ltd (Gagal Cement Works)
VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP

Subject: Complaints regarding fugitive dust emissions: Directions thereof.

This is in reference to this office letters vide No. PCB/RO/BLP/4/ACC Ltd Unit 1/Vol-X/2023-
117 dated 18.04.2024 and No. PCB/RO/BLP/4/ACC Ltd Unit 1/Vol-X/2023-207 dated 27.04.2024 on the
subject cited above (copy enclosed) vide which directions were issued to you in order to minimize fugitive dust
emissions and you were directed to submit Compliance-cum-Action Taken Report within 05 days but no
Compliance report of the same has been received in this office till date.

Whereas the spot was re-inspected on 01.05.2024 by the Officials of the State Board in the presence of
complainant Sh. Kashmir Singh and ACC representatives. During the inspection, it has been observed that the
timeline given to you for the construction of footpaths, road, drainage line have already been lapsed and there
is no progress of the works observed at spot.

In this regard, you are once again hereby directed to submit the Compliance-cum-Action Taken Report and
Action Plan along with specified timelines of the following directions within 05 days to this office:

1. ACC shall carry out regular wetting of the roads from the exit gate of the unit to Rain shelter on NH
on daily basis and frequency of the same shall be increased during extreme hot climatic
conditions.

2. ACC shall carry out construction work of laying of interlock tiles on unpaved road adjoining to
Rain Shelter immediately.

3. ACC shall install wind breaking wall of Gl sheets towards Sh. Kashmir Singh house in order to
control fugitive dust emissions generated from the plant.

4. ACC shall not carry out any unscientific loading of the clinker through loaders which causes
fugitive dust emissions inside the plant.

5. ACC shall immediately complete all the under construction works in exit road such as
construction of footpaths, drainage line, concreting of road etc. as already directed vide this office
letter No. 1290 - 91 dated 18.12.2023,

Treat it as Most Urgent.

Encl: As above

Regional Officer
HPSPCB Bilaspur
d\Telefax- 01978-223550

s

-
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H.P. STATE POLLUTION CONTROL BOARD A\
N

~ Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001
5@ pcbrobilaspu mail.com, http://hppcb.nic.in/

No. PCB/RO/BLP(4) ACC Lt Unit-1/Vol-X12024- J/0 0 Dated-02 [0 [2¢1
0
' The Director Plant
M/s ACC Ltd. (Gagal Cement Works)
VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP.

Subject: Directions under Air (Prevention and Control of Pollution) Act, 1981.

This is with reference to the inspection of your cement plant conducted by the
Officials of the State Board on 31.07.2024. During the course of inspection, fugitive dust
emissions has been observed in the packing section of Unit-I as well as Unit-II and no preventive
measures such as water sprinkling, road sweeping were observed in the packing sections resulting
in fugitive dust.

Further, a Iletter has been issued from this office vide letter No. 704 dated 29.06.2024 regarding
non operational of the Real Time Online display board for display of hazardous waste and stack
emission details at the main entrance gate adjacent to National Highway, however same has been
still observed non operational & out of order as observed during inspection.

In this regard, it is hereby directed to ensure regular cleaning of the packing areas of both cement
plants and road sweeping too. Further to take immediate preventive measures to avoid any kind
of fugitive emissions at packing plant and make real time display board adjacent to National
Highway operational immediately and submit the compliance report of aforementioned directions
within 07 days positively to this office.

Treat it as Urgent.

Regional Officer
HPSPCB Bilaspur
Telefax- 01978-223550

.
Regional Office Bilaspur, Near HPPWD Rest House Dholra, N ". I_I FE
I\\ﬂ
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\ HLP.STATE POLLUTION CONTROL BOARD

. [
chmnal.Ofﬁce Bilaspur, Near HPPWD Rest House Dholra, lIFE
? Tehsil & Distt, Bilaspur (Himachal Pradesh)-174001 Uestyle for

pebrobilaspur@gmail.com, @) http:/hppeb.nic.in/

P s
¥: PCB/RO/BLP/(4) ACC Ltd. Unit-1/Vol-X/2024- | )Y}y - " Dated- | o824
he Director Plant
M/s ACC Ltd. (Gagal Cement Works)
VPO Barmana,Tehsil Sadar, Distt. Bilaspur HP.
Subject: Directions under Air (Prevention and Control of Pollution) Act, 1981.

This is with reference to the letter issued from this office vide No.
PCB/RO/BLP/(4) ACC Ltd. Unit-1/Vol-X/2024-1100 dated 02.08.2024 on the subject cited
above vide which it was directed to ensure regular cleaning of the packing areas of both cement
plants and road sweeping too and further to take immediate preventive measures to avoid any
kind of fugitive emissions at packing plant and make real time display board adjacent to National
Highway operational immediately and submit the compliance report of aforementioned directions
within 07 days, but no reply or compliance report has been received in this office till date.

In this regard, you are again hereby directed to submit the compliance report of aforementioned
directions within 07 days positively to this office.

Treat it as Urgent.

Regiopal Officer
.HPSPCB Bilaspur
Telefax- 01978-223550
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H.P. STATE POLLUTION CONTROL BOARD

Regional Office Bilaspur, Near HPPWD Rest House Dholra “‘
’ M

‘,(@( b . ‘
5@ pcbrobilaspur@gmail.com, http://hppcb.nic.in/

No. PCB/RO/BLP/(4) ACC Ltd. Unit-
s )  Unit-1/Vol-X/2024- {4 §F -579 Dated- 20} 09 |2y

The Director Plant
M/s ACC Ltd. (Gagal Cement Works)
VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP.

Subject: ACC mmﬁﬁmmwmﬂaﬁmum

Whereas a complaint of Sh. Kashmir Singh, S/o Sh. Sant Ram and other
residents of VPO Barmana, Tehsil Sadar, Distt. Bilaspur has been received in this office from the
office of the Deputy Commissioner Bilaspur on the subject cited above wherein the problem of
air pollution caused by ACC Cement Plant has been raised.

Whereas several photographs along with videos have been received in this office in which huge
fugitive dust emissions generated from your plant can be observed.

Whereas it has come to the notice of the undersigned that the clinker loading is not being carried
out using chutes ina controlled way and clinker stored in silos is being transferred into the trucks
with the help of loaders in open areas resulting into dust emissions from the plant.

In this regard, it is hereby directed to stop clinker loading using loaders in open areas and take
immediate preventive measures to avoid any kind of fugitive emissions within the plant and
submit the compliance report of aforementioned directions within 03 days positively to this

office.

Treat it as Urgent.
Y

Regional Officer
HPSPCB Bilaspur
Telefax- 01978-223550

-

Copy forwarded to:

1. The Member Secretary, HP State Pollution Control Board Shimla HP for information please.

2. The Deputy Commissioner Bilaspur, Distt. Bilaspur HP for information please. E
Regional Officer

HPSPCB Bilaspur
Telefax- 01978-223530

W&
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Regional Office Bilaspur, Near HPPWD Rest House Dholra, \ sestyeor
N _ Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001 dL/)
5@ pebrobilaspur@gmail.com € http:/hppeb.nic.in/
No. PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-XI)/2024- [SY @ Dated:. 7 }Io )2‘1

To

The Director Plant
M/s ACC Ltd. (Gagal Cement Works)
VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP.

Subject: Notice under Air (Prevention and Control of Pollution) Act, 1981.

This is in reference to the Ambient Air Monitoring as well as source monitoring
(stack) conducted by the official of the State Board on 23.08.2024 & 24.08.2024 and the analysis
reports of the same have been received from the State Board Laboratory Sunder Nagar.

On the perusal of analysis reports received online from the State Board Regional
Laboratory Sundernagar vide Analysis Report No. 3459528/A-13899 of Cement Mill 3 & 4 Bag
House (Unit-II), it has been observed that the results of Particulate Matter (PM) is
35 mg/Nm? which is exceeding the permissible limit of 30 mg/Nm®.

Whereas the facts stated above tantamount to clear violation of the provisions of the Air
(Prevention and Control of Pollution) Act, 1981, and the Environmental (Protection) Act,
1986 constituting a cognizable offence.

In this regard, you are hereby directed to explain your position on aforementioned observation
and submit the compliance report within 15 days to this office positively.

It is further informed that in case of failure to comply to above directions or in case of
non- satisfactory disposition or in case of continued violations, action as proposed above

shall be initiated against you without any further intimation or notice and completely at your
own risk & cost after.

Treat as Urgent.

026
Regional Officer

HPSPCB Regional Office Bilaspur

83 01978-223550
d\¢
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¢ . H.P.STATE POLLUTION CONTROL BOARD ...\.’; LiFE
= Regional Office Bilaspur, Near HPPWD Rest House Dholra, B fastyle for
A T Tehsil & Distt, Bilaspur (Himachal Pradesh)-174001 Y Sraronment
HPSPCB S £ pebrobilaspur@gmail.com (5] http://hppcb.nic.in/ _
No. PCB/RO/BLP/(4) ACC Litd. Unit-1(Vol-X1)/2024- l553 Dated:- 03’ ’0)2L1

To

The Director Plant
M/s ACC Ltd. (Gagal Cement Works)
VPO Barmana. Tehsil Sadar, Distt. Bilaspur HP.

Subject: Notice under Air (Prevention and Control of Pollution) Act, 1981.

This is in reference to the inspection of your cement plants (Unit-I & Unit-1I)
conducted by the official of the State Board on 03.10.2024 in the presence of ACC

representative.
During the inspection, following observations have been made:

1. Leakages have been observed in Raw Mill cyclone of Unit-1causing fugitive emissions.

2. Leakages have been observed in the Raw Mill to Blending silos section causing fugitive

emissions.

Loading of clinker is being carried out through JCB from clinker stock piles instead of

using conveyors and chutes which is the major source of fugitive dust emissions.

4. Fugitive emissions have also been observed at Cement Mill-3 section.

5. Road in the premises of both plants is not metalled completely due to which huge fugitive
dust emanating during plying of vehicles.

a

Whereas the ambient air samples along with stack samples collected in the month of June 2024
and the stack samples collected on 24.08.2024 are not meeting the prescribed standards. A Show
cause notice in this regard has already been issued to you vide this office letter
No.PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-XI)/2024-1256 dated 17.08.2024, however no reply
of the same has been received till date.

Whereas the facts stated above tantamount to clear violation of the provisions of the Air
(Prevention and Control of Pollution) Act, 1981 and the Environmental (Protection) Act,
1986 constituting a cognizable offence.

In this regard, you are hereby directed to explain your position on aforementioned observations
and submit the compliance report within 15 days to this office positively.

It is further informed that in case of failure to comply to above directions or in case of
non- satisfactory disposition or in case of continued violations, action as proposed above

shall lbe initiated against you without any further intimation or notice and completely-at your
own risk & cost after.

Treat as U rﬁent.

HPSPCB Regional Office Bilaspur
5 01978-223550



631

ﬂgtogﬂa?ahs (03.10.2024)




¥
. &

B 41
S

" = Regional Office Bilaspur, Near HPPWD Rest House Dholra, .
= ~ Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001 ;’ ‘) Hestyle fof
HPSPCR pebrobilaspureegmail.com ) http:/hppeb.nic.in/ e
No. PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-X1)/2024- |1 24 Dated:-)||11] 2y

To

The Director Plant
M/s ACC L1d. (Gagal Cement Works)
VPO Barmana. Iehsil Sadar, Distt. Bilaspur HP.

Subject: Regarding Real Time data of CAAQMS and CEMS.
Sir,

This is in reference to the Real Time Continuous Ambient Air Quality Monitoring
System (CAAQMS) installed in Residential Colony and Continuous Emission Monitoring
Svstems (CEMSs) installed in all the stacks of both cement plants i.e. ACC Unit-1 & ACC Unit-
Il for measuring real time values of Particulate Matter (PM 10 & PM 2.5). SOx and NOx
parameters and same is connected to HPPCB server where real time online data of air parameters
can be viewed.

Whereas. it has been observed that the real time value of parameters in CAAQMS as well as
CEMS of both the kilns is not being observed most of the time in the month of September. 2024
and same is shown as “NA™. Also, the previous data is not being fetched on daily basis (24
hourly ) and same is not downloadable in the form of Excel file.

Whereas. the real time data w.r.t. stacks of both the cement plants except kilns is also not viewed
as same is asking for User name and password which is not available in this office.

Whereas. in order to cross check or verify the data of manual monitoring carried out by the State
Board with CAAQMS and CEMS data, it has become difficult to verify the same.

Whereas. vou have submitted monthly monitoring reports of the manual monitoriﬁg conducted
by yourself vide letter dated 05.11.2024.

Whereas. you were also requested many times earlier to submit monthly reports of online
readings of the CAAQMS as well as CEMS installed in all the stacks, however CAAQMS data

for the month of Oct, 2024 has been submitted by you, but CEMS data of past months has not
been received in this office till date.

In this regard, you are hereby directed to rectify the aforementioned observations w.r.t. updation
of CAAQMS and CEMS data continuously and submit the CAAQMS and CEMS data on month
basis and submit compliance report of the same within 07 days to this office,

Treat it as Urgent.

HPSPCB Regional Office Bilaspur

o

5. H.P.STATE POLLUTION CONTROL BOARD 3l LiFE 682
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H.P. STATE POLLUTION CONTROL BOARD i
Regional Office Bilaspur, Near HPPWD Rest House Dholra, _L_B ;

Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001
ﬁr@ncbrobilasnurZ@gmaiLcom @ittp://hppeb.nic.in/
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To

The Director Plant
M/s ACC Ltd. (Gagal Cement Works)

VPO Barmana,Tehsil Sadar, Distt. Bilaspur HP.

Subject: Notice under Air (Prevention and Control of Pollution), 1981.

This is in reference to the videos and photographs sent by Sh. Kashmir Singh
resident of Vill. Khater, PO Barmana, Tehsil Sadar, Distt. Bilaspur (HP) through Whatsapp
on dated 11.03.2025, 12.03.2025, 13.03.2025, 15.03.2025 & 16.03.2025 showing the fugitive
dust emissions and some pictures showing abnormal emissions from the stacks of your plant
on dated 12.03.2025, 15.03.2025 & 16.03.2025. Photographs and videos clearly indicating
that no coercive measures / actions have been taken by you to control fugitive emissions as
well as stack emissions. (Photographs & videos attached with email)

Keeping aforementioned facts into consideration, you are hereby directed
through this letter to explain date wise failure to control fugitive emission as well as deviation
in dust loaded flue gas emissions from stack and further directed to immediately bring down
all the parameters within prescribed standards along with maintenance of air pollution control
devices (APCDs), also submit the CAAQMS and CEMS data equivalent to these

aforementioned dates and time along with submission of latest calibration certificates of
CAAQMS & CEMS within 02 days positively.

Treat it as Urgent.

Encl: Photographs & Videos

CVia ol y Regional Officer
HPSPCB Regional Office Bilaspur
#02978-223550
[
Copy forwarded to:

1. The Member Secretary, HP State Pollution Control Board Shimla-09 for information
please.

2. The In-charge, Consent Branch (HQ), HP State Pollution Control Board Shi
information, please.

Regiondl Officer
HPSPCB Regional Office Bilaspur

o\ #0978-223550
C

683

No. PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-X1)/2024- £ Uo~Y 9. Dated: VE!—\&\QK”
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Cement

ACC/GCW/EEC
.CC/24/05/07 9" May 2024

The Regional officer,

H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,
Bilaspur

Subject : - Complaints regarding fugitive dust emissions: Directions thereof.

Sir,
This has reference to the above subject matter and reference letter no. PCB/RO/BLP/4/ACC Ltd. Unit 1/

Vol-X/2023-117 dated 18" April 2024 and letter # PCB/RO/BLP/4/ACC Ltd. Unit 1/ Vol-X/2023-207
dated 27™ April 2024 on the same subject matter.

In this regard, we would like to submit that we had replied to above letter vide our reply letter =
ACC/GCW/EECC/24/05/01 and the letter was submitted by hand at your good office. The copy of the

receipt letter is attached herewith as Annexure A. However, we are again attaching the afore mentioned

reply letter with this letter.
Further, we would also like to mention that the job of sprinklers extension has been completed with the
successful trial and are being operated periodically at the cement exit road. Additionally, the job of tyre

washer has also been completed at the Raw Material gate and commissioning trials are being taken

required for the operation.
We submit the above information for your good self’s perusal please.
FI‘}lanking you' "‘:i::'l. fll. .I::L:II ?"')‘..
. ) g, 8
Yours Faithfully, ﬁj’r}b\‘ A
For ACC Limited (Gagal) L s

M W ik ?.?/_4{/2,' s
D g /"r;;;pﬁ

eputy General Manager e |
Gagal Cement Works Lur (W “"”;
Encl.: As Stated K (

ACC Limited i

Gagal Cement Works www.acclimited.com = d:,)
VPO Barmana, Tehsil Sadar
Distt. Bilaspur 174 013
Himachal Pradesh, India

Cimn: L26940MH1936PLC002515

egiste Office CeillentH se, 12 r umbai 400 02 i
Registered ff : ou 1, Maha shi Karve Road, M n
d 0 Maha asht
A I ra.'India
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Ref. No.: ACC/GCW/EECC/24/05/01 Date:1* May 2024

The Regional Officer,

H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,
Bilaspur. PIN-174001

Himachal Pradesh

Subject: - Complaints regarding fugitive dust emissions: Directions thereof.

Sir,

This has reference to the above subject matter and reference letter no. PCB/RO/BLP/4/ACC Ltd.
Unit 1/ Vol-X/2023-117 dated 18" April 2024 600-01.

In this regard, we would like to bring your kind notice to our earlier reply submitted vide letter
#ACC/GCW/EECC/23/11/04 dated 29.11.2023, wherein we have mentioned that we were

dispatching our loaded trucks from the cement exit road and were merging with the NH-21 near
“Shree Bajrangbali ji Temple”. After the commissioning of Kiratpur — Nerchowk Four Lane and
to save on the 1CO2e emissions, time & fuel, we have diverted the traffic from our Cement Exit

gate to the road joining the traffic near rain shelter. The approximate 4 kms distance & travel
journey has been reduced,

On the request of local Panchayat, a meeting was held in between the community stake holders,

Barmana Panchayat and the ACC Limited on 28" September 2023, wherein various points for

improvement were discussed in reference to the traffic diversion and were attended there off by
us. The points discussed are mentioned hereunder:

gz.l'.;:.; I.lmlt:::l 3 www.acclimited.com %
B Ly
S D“"“‘“W i
. 2
adesn, india HP State tion Control Board

CiN: L26940Mm i i
: H1936PLC002815 Distt. Bilaspur (HP)
egistered Office: Cement House, 121, Mahershi Karve Road, Mumbai 400 020, Mah
) arashtra, india

686
A.
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3
S
No. Description Remarks / Status as on date
1 Maintenance of the road divider at National
; leted
Highway, for safety of the vehicles. Lomplets
5 Display of Sign Board regarding the Bus Stop, Speed
. . Completed
Limit&No Parking. J
3 Daily water sprinkling on the road. Continued daily basis J
ing of i ad intersection to |
7% 4 | Deputingof security guard on road inter Continued daily Basis
control the traffic.
Fixing of hard barricading / railing in front of rain
5 ° AeE .' g ) Completed
shelter to provide safe place for waiting passengers.
Widening of existing NH near rain shelter to provide
|
6 safe place for bus halt and avoid congestion on main Completed
road.
Construction of two new speed breakers on the road
7 : , Completed
to slow down the speeding trucks.
ﬁ 8 Deployment of Road Sweeper Continued daily basis

The above points were accepted amicably for implementation and pictures of the same are

attached as “Annexure A”, herewith for your good self’s perusal & ready reference please.

Subsequently, a visit of Regional Officer, HPSPCB Bilaspur was conducted on 14.12.2023 and
the status of the above-mentioned jobs was witnessed & reviewed by the HPSPCB team, during

which local community & ACC representatives were also present. During the visit, we have

further submitted that additionally, for further improvement in Health, Safety & Environmental

condition i ing j i
" t?n in the area, following jobs were being taken for execution as per the request of the
" £ o ;
plainant Mr, Kashmir Singh. The details are mentioned hereunder in tabular form.

20f5
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Sr. e N
No Description Status Remarks
: Wide“iflg of approx. 240m long road stretch of | Completed with cost of Rs. 8.41
| along the existing pavement to mitigate fugitive | Lakh.
emission,
2 Construction of approx. 240m long drain along the \
lmmd |
- 1
3 Construction of Concrete Footpath & Installation of | Completed with cost of Rs. 7.64
Safety Railing, PO under process. Lakh.
|4 Tyre Washer as per advice of the Regional Officer, Mechanical Equipment under
| HPSPCB has been installed at the Raw Material | installation ~ and ~ will  be
[J exit & entry point. commissioned by 10™ May 2024.
|' 5 Installation of permanent dust suppression system | Completed with cost of Rs. 2.50

along the road, 150 metres in length

Lakh.

During the execution of the above-mentioned jobs, due consultation and meetings were held with

the complainant & Panchayat representatives, required for the improvement in the area. The jobs
were executed and completed to the satisfaction of the stakeholders. The POs issued with

description & pictures are aftached as “Annexure B”.

Now, we would like to refer to the meeting held at site along with your good self and the Mr.
Kashmiri Singh on 1* May 2024. The completion status of the above-mentioned jobs was shown
to the HPSPCB team and to the complainant. All the points were attended to though the
complainant still demands for further improvement in the area, and the following points were

discussed during the site visit. As advised by your good self, we are submitting here under points
of discussion and status/ completion with timeline.

30f5
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3
P Des - . mcanc
Cription T R — i
No. tatus/ Remarks Timeline/  Expected |
' date of completion. |
I [The musr —e——— B - |
The muck settled on the Completed post visit on same | Pictures are attached as |
road and along the road to day, which was witnessed too by | Annexure D.
be cleaned immediately HPSPCB team. Completed on same
| day.
| 2 Extension of permanent | Measurement taken, Pipe and | Installation started. Job
' dust suppression system & | pipe fittings being arranged along will be completed by |
s 'pop ups towards Plant | with the pop ups. 10™ May 2024.
Cement Exit Gate, appx 25
| meters.
'3 Curtain to be provided in | Capex scheme approved in | 31*August 2024.
| ' front of the Mr. Kashmir | principal and note for approval .
' Singh House, approximate | submitted to Corporate Board |
‘ | length 150 meter. Members for approval. I.
| 4 fl Repair of road further | Capex scheme approved in 30" September 2024. |
.‘ i ) |
' | towards Plant Cement Exit | principal and note for approval -|
| | Gate, appx 120 meters. submitted to Corporate Board |
] Members for approval. ]
[ Fast growing plant species | Plantation requisition sent to the | 25" August 2024.
to be planted along the plant | Forest  Department  Nursery.
& community road | Plantation will be done in
boundary monsoons.
6 Laying of paver blocks/ | Tender will be floated. Job will | 10th September 2024

inter locking tiles at the
cement exit road near rain

shelter,

be started as soon as possible
after the PO award.

|
_

40of 5
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Water
tanker to be deployed | It is in bemg deployed.

In continuation
for dust Suppression,

We will submit the progress report of dbove jobs and will submit the final report on the
completion of all the jobs.

Further, we would like to assure you thét ACC Limited is committed towards environment

protection and will take all possible steps required for mitigation of the pollution at source. We
!

further submit that as a responsible corporate citizen, we will continue to take necessary efforts

for improvement of the environmental mnci-itions in & around the plant premises

Thanking you. |
i
Yours Faithfully,

For ACC Limited (Gagal) |

XM |
(Sqn Ldr Sanjey Vashist)

Chief Plnnt Manager

Gagal Ce:n;;W |
Q |

Encl.: As Stated

50f5
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Picture of Job completion of road widening

50

Annexure A

ACC
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Footpath & Railing Job Completed
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Picture of Road after Cleaning

ACC
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Road Cleaning in front of Complainant House
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Display Board — Exit Gate Road
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Display Board — Exit Gate Road
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Water Tanker @ Exit Road & NH
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Vacuum Cleaning @ NH
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Vacuum Cleaning @ NH
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Cement

ACC/GCW/EECC/24/08/07 24" August 2024

To,

The Regional Officer,

H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,
Bilaspur

Subject:- Directions under Air (Prevention and Control of Pollution) Act, 1981.

Dear Sir,

This is in reference to the subject letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1/Vol-X/2024-1242 dated
17% August 2024. In this regard we would like to mention that as due to the prevailing monsoons, we
had taken our Heavy Duty Truck mounted Vacuum Cleaners under preventive maintenance. During the
maintenance the filter cartridges were cleaned and the service of the associated vacuum pumps and
truck engine maintenance was done. Another two portable Tennant Vacuum cleaners has also been sent
to the vendor for engine overhauling and maintenance. The soft copy of the PO# 1200967092 is
attached herewith as Annexure A, for your good self’s ready reference. These Vacuum Cleaners will be

received after the maintenance and will further be put into the operation after receipt at site.

The maintenance of two nos. Heavy Duty Vacuum Cleaners has been done and are now being operated
during the shifts in the entire plant. The pictures of the same are attached herewith as Annexure B.
After the operation of Vacuum Cleaners Water Tanker is operated on the plant roads. Additionally, rain

guns are in operation at various plant vehicular movement roads to mitigate the fugitive emissions.

We would also like to apprise your good self that the board was already displayed in the public domain
at the front out gate of the Administration Building. The data was being displayed and now, as advised,

ACC Limited w imi R\ l ‘
ww.accl i B
Gagal Cement Works e :
EIPO Barmana, Tehsil Sadar 11 Qs
stt, Bilaspur 174 013 : ‘ i !
Himachal Pradesh, India { i -é! Il e‘j- v 7

CIN: L26940MH1936PLC0O02515

Registered Office: Cement House, 121, M @ &
: + 121, Maharshi Karve Road, Mumb
i al 400 020\ MaHar.
ashtta, India ;
Q@']oq j
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we have relocated the same adjacent to the Boundary wall of the plant premises. It is now visible to all
the commuters moving on the public road. The pictures of the same are attached herewith as Annexure
B.

The above is for your good self’s perusal please.
Thanking You,

Yours Faithfully,
For ACC Limited (Gagal)

(guty General Manager-Environment
Gagal Cement Works

Ly




ACC Limited Vendor Code : 910012784 Purchase orqer |
( Unit: GAGAL CEMENT WORKS ) SURYA M%HG WORKS, SAP PO No/Plant 1200967092/n21p |
. PO-BARMANA DIS = B-30 INDUSTRIAL AREA BO Date 04.07,2024
iress : IST-BILASPUR PHASE-TTT,S.A.S NA PO Typs : REV (Revenue) L ) I
AJIT SINGH NAGAR,Dist: MOHALT, PIN:160035 Issuing Authority : PLANT sgRvices PRCTUREMEN T
GAGAL PIN :174013 Vandor' g ;'
o " * Punjab, INDIA 18 Ref/Qtn w5
PRM Mo 3 REACRLS07C GSTN No: 03AGEPS7579012G Crodtad By: RiGs Ehaiis
GSTN No. : 0ZARACTL1S07CZ2ZB PAN N
o : RAGEPS757 Pl
90 ease Quote the GSTN Mumber, po Mo., Line
Tel No : 0172-2266419 Item No, Name of the Works/Unit and o
FAX No : Contact Person in all cer
Cont. Person: : Cncludi respondences
= E-Mail : satnamsuryal@yahoo.com (ine ng the Delivery Challan/Invoice )
Tel. No. 3 z .
Contact: SATNAM SINGH -PROP Please provide copy of valid MSMED
Fax 1.10. . certificate along with the copy of inveice
E-Mail 3 and other documents.
With reference to your gquotation and subsequent negotiations, we are pleased to place this Purchase Order on you for the supply of following items/services
subject to terms and conditions stated below and printed overleaf/attached with this purchase order
Description & Specification Delivery [Taxes/Duties Value| Qty UoM | Price in INR Total Amount in INR
Data Discount
¢eoel/ REPAIR OF TENNAT ROAD SWEEPER 31.08.2024 1.000 | JOB 200,000.00 200,000.00
2400010113 PER 1 JoB
" :
DIESEL
The item covers the following
Services:
1.REPATIR OF TENNAT ROAD SWEEPER Integrated GST 1.000 JOB | 200000.00 0 200000.00
SAC Code :998719 18%
o002/ REPATR OF ROOT ROAD SWEEPER 31.00.2024 1.000 | JoB 250,000.00 250, 000.00
2400010112 PER 1 JoB
!
DIESEL
The item covers the following
Services:
1.REPAIR OF ROOT ROAD SWEEPER Integrated GST 1.000 Job | 2s0000.00 0 250000.00
SAC Code :998719 18%
W 450,000.00
Gross Price after Disc in INE
‘Tota..‘l. in INR J Four lakh Fifty Thousand Only 450, 000.00
(Header Information :
ACT LIMITED, CEMENT HOUSE, 121
MMARSHI KARVE ROAD, MUMBAI-400 020, WWW.ACCLIMITED.COM, CORP ID MO L26940MH1936PLC002515 pg: 1 of 9
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Gagal Cement Works

Operation of Vacuum Cleaner at various plant locations

ACC
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Gagal Cement Sélforks

Operation of Vacuum Cleaner at Packing Plant
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Gagal Cement Works

Operation of Vacuum Cleaner at Packing Plant
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Gagal Cement Works

Water Sprinkling at Plant
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Water Tanker Operation at Packing Plant

4l

Gagal Cement Works
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Gagal Cement Works

Water Tanker Operation at Packing Plant
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Curtain Installatio
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n at Packing Plant
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Gagal Cement Works

Water Sprinklers at Various Plant Locations
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Gagal Cement Works

Water Sprinklers at Various Plant Locations

ACC
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Gagal Cement Works

Display Board Installed at Plant Main Gate
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Gagal Cement Works

Display Board Installed at Plant Main Gate
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ACC/GCW/EECC/24/09/03 KN 1 ; 30" September 2024
| i {‘MJL:- .: 3
! T
The Regional Officer,

H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,

Bilaspur
Subject:- Complaint of Sh. Kashmir Singh S/o Sh. Sant Ram.

Dear Sir,

r: This is in reference to the subject letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1/Vol-X/2024-1457-59
dated 20 September 2024 received by us on 25" September 2024.

‘ We would like to bring your kind attention towards the letter submitted vide letter#
ACC/GCW/EECC/24/01/3 and subsequent visits of the HPSPCB to our plant, during which we had
informed that we have clinker loading chutes in operation with us. These clinker loading chutes are
' connected with the cartridge type bag filter. Sometimes fugitive emissions emanate due to the chocking
of these cartridges which is an inherent property and requires periodic cleaning & replacement. We had
released PO#1200965966 dated 08.07.2024 for the purchase of these cartridges and they have been
received at site. All the cartridges have been replaced of the said bag filter by taking the stoppage
required for replacement & maintenance. The copy of the PO is attached as Annexure A.

We are further studying the possibility of installation of Mist Fog System in the circuit, for which the

various vendors/ suppliers were called on site to provide the solution for the same. After following the
| due technical aspects, we will release a Purchase Order required for procurement of dust suppression
F: Q system. It will be installed in very near future. We would also like to submit that; belt curtains have also

en installed to arrest the fugitive emissions. GI sheets installation is also under progress across the

, AcC Limited www.acclimited.com
agal Cement Works

VPO Barmana, Tehsil Sadar
Distt. Bilaspur 174 013 ’
S——————#imachal Pradesh, India
o1 p| 24

CIN: L26940MH1936PLC0O02515

°)|e

Registered Office: Cement House. 121, Maharshi Karge R Fd,munba;i

o
Aaharashtra, India
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plant boundary to act as wind curtains. Both the above-mentioned jobs are being executed as advised by
your good self during the plant visit. The pictures of the same are attached herewith as Annexure B. In
addition to above, we would also like to inform your good self that with a Capital Expenditure of INR
15 Crs. We are going to install a clinker loading station to cater the additional load of clinker loading.
The PO#1200968017 has been released for the preparation of the drawings required for the Civil
Building Construction. Other processes are in progress, and it will be installed in a period of 15-18
months from now. The copy of the PO is attached as Annexure C.

We would also like to mention that to mitigate the fugitive emissions, we are operating Heavy Duty
Truck Mounted Vacuum Cleaners inside the plant. Additionally, we will start road sweeping by more
Vacuum cleaners, which have been sent for repair. The soft copy of the PO# 1200967092 is attached
herewith as Annexure D, for your good self’s ready reference. These Vacuum Cleaners will be received

after the maintenance and will further be put into the operation after receipt at site.

Further, we wish to bring to your kind notice that there were HP Grid failure from the HP State
Electricity Board’s Kangoo Sub Station which led to complete black out and resulting into sudden plant
stoppage. These sudden disturbances cause thermal shocks & process disturbances. The above is for
your good self’s perusal please. However, we would like to assure you that ACC Limited is committed
towards environment protection and will take all possible steps required for mitigation of the pollution
at source. We further submit that as a responsible corporate citizen, we will continue to take necessary

efforts for improvement of the environmental conditions in & around the plant premises

Thanking you,
Yours faithfully,
For ACC - (Gagal),

andeep Sharma)
Deputy General Manager

Gagal Cement Works

CC:- Hon’ Member Secretary, HPSPCB, for perusal please.

Hon’ Deputy Commissioner, Bilaspur , for perusal please.
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 ACC Limited Vendor Code 1 s100018%0 e T Purchase Order
{ Unit: GAGAL CEMENT WORKS ) M 8 ENTERPRISES, 12 6/M210/ SHARMA
o 5 08.07.2024
Address ' PO-BARMANA DIST-BILASPUR AN A L EIELTEY SOTTIR BAZAR & REV(Revenus)
8CO -03, PALAM ENCLAVE, : i i s
o S SRS AJIT SINGH NAGAR,Dist: MOHALT,PIN:14050001 e, ""\""-"‘"” 2
: : Punjab, INDIA f o Buk/Qen; WALk
Heo i
:::’ i " ::km“::u:vc GSTN No: O03ABDRJ8321P1ZK ated by: Vandana Sharma
b 458 PAN No : ABDPJ83I21P o Quote the GSTN Number, PO No., Lins
Tel No : 0120-2425491 tem No, Wame of the Works/Unit and the
FAX No : act Per in all a
Cont. Perso Vandana SHARMA
Tel. No ma usuezq:rzs E-Mail : majauhal@yahoo.com neluding the Delivery challan/Invoice )
Fax No. ' Contact: M. S. JAUHAL - PROPRIETOR ‘sase provide copy of valid MSMED
ificate along with the copy of involde
B-Mail 1 VRANDANA . SHARMAGADANI . COM sthar doguments

14

With reference to your quotation and subsequent negotiaticns, we are pleased to place this Purchase Order on

you for the supply of following items/services
subject to terms and conditions stated below and printed overleaf /at

i with this purchase order
Description & Bpecification Delivery (Taxes/Duties Valus| Qty : voM | Price in INR Total Amount in INR
Date Discount
00001/ 458000081213 | FILTER CARTIDGE;PN:13;DCL 14.07.2024 | Integrated GST 30.000 | EA 3,350.00 INR 100,500.00
2502371037 HSN Code:84313990 18%

PER 1 EA 0.00
! MIPS FILTER

CARTIDGE;DW: 6ID00489-
04 ;DCL;PN:13;200D*558L

Gross Price after Disc in INR 100, 500.00
Total in IWR I Cne Lakh Five Hundred Only 100,500.0
Important Terms & Conditions :

Please submit T:

ax Invoice on supply of Material/Service with prerequisite statutary information within the stipulated time as menticned in the relevant

provisions of The central Goods and Services Tax Act, 2017 and allied Acts and Rules made theirunder.In case the invoice is issued beyond the stipulated cime as
per GST Act, then the Company will not be liable to reimburse any such taxes and dutles paid under GST Act. Purther, the Supplier of Goods/ Services
indemnifies the Company from and against any loss/extra cost incurred by the Company on account of default by

the Supplier or any of its third party in any
statutory compliance of the GST Act.

Please guote the purchase order number & PO Line Item No in all your challan,

bills & correspondence with us.
Pleage provide copy o

£ valid MSMED certificate along with the copy of invoice and other documents.

Data protection clause :

Any Confidential Information by us/Information shared with ACC Limited by you shall always be governed by the Privacy Policy of ACC Limited as available on our
website [amended from time to time, please visit the website for regular updates]and ACC Limited shall have the right to its usage in a manner specificall
provided under the Privacy Policy and as consented by you as a part of this Agreement/Contract. ¥

ACC LIMITED, CEMENT MOUSE, 131 MAHARSHT EARVE ROAD, NUMBAI-400 020, WWW.ACCLIMITED,COM, CORP ID HO LI6540MHM1336PLCOO2S1S Pgr 1 of &

21
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Gagal Cement Works

Operation of Vacuum Cleaner at various plant locations

Ace
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Gagal Cement Works

Operation of Vacuum Cleaner at Packing Plant

724
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Gagal Cement Works

n at Packing Plant
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Gagal Cement Works

Sheet Installation at Packing Plant
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Gagal Cement Works

Sheet Installation along the boundary wall
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Cement
ACC/GCW/EECC/24/10/03 I |38y 13" October 2008
\ : _ sl
| "
To, hb \&‘1 !

The Regional Officer,
H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,

Bilaspur

Sub : Notice under Air (Prevention and Control of Pollution) Act, 1981.

Dear Sir.

This is in reference to the subject matter and the letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-
X1)/2024 - 1548 received by us on 10" October 2024 issued for the monthly monitoring carried
out by the Regional Office, HPSPCB from 23" — 24" August 2024, during which stack and the

ambient air monitoring was carried out by your good office.

While going through the emission reports, We have found that all the ambient air stations results
and the stack emissions results are within the prescribed limit, except the one ie. of Cement Mill 3
& 4. for which have common stack for both the mills. The result of the Cement Mill 3&4 is 35
mg/Nm3 against the prescribed limit of 30 mg/Nm3. Here, we would like to submit that while
performing the Isokinetic Sampling at the stack, the stack was emissions free and the dust was not
visible at the stack. The facts behind captured emissions on the day of monitoring, was due to the
DP based purging required for the ¢leaning of the bag house to maintain the differential pressure
across the bag house. As the compressed air purging is the continuous process and is operational
for appx. 60-80 milliseconds, therefore, while doing the sampling, the dust might have escaped

from the circuit and it could have been captured in the sample thimble.
)

ACC Limited www.acclimited.cam F:. R \1\ 103_"‘}

Gagal Cement Works

VPO Barmana, Tehsil Sadar dﬁ"'_' ]

Distt. Bilaspur 174 013 ; Lﬂbrb‘

Himachal Pradesh, india T o~

CIN: L26940MH1936PLCO02515 St tw . P
- .

Registered Office: Cement House, 121, Maharshi Karve Road, Mumbai 400 020, Mah:‘ra :1:‘4 ‘l?ﬁi M& oV W,
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We would further like 1o submit that as we are doing the mandatory routine preventive

maintenance, we have the checked both the Cement Mill # 3 and Cement #4 on 27 August 2024
h

and 28" August 2024. The work permits are attached as Annexure A for your perusal please.

While bag house inspection we have found two nos. punctured bags which lead to the dust captured
in the thimble.

Further, during the routine emission monitoring of August, September & October 2024 and the
third-party emission monitoring, the emissions are found to be well within the norms. The reports
are attached herewith as Annexure B for your perusal please. These reports implies that the
emissions were well within the norms prior and post HPSPCB monitoring dated 24™ August 2024.

Now, the emissions are well within the norms, and the stack is clear & emissions free.

The above is for your good self’s perusal please. We would like to assure you that ACC Limited
1s committed towards environment protection and will take all possible steps required for
mitigation of the pollution at source. We further submit that as a responsible corporate citizen, we

will continue to take necessary efforts for improvement of the environmental conditions in &
around the plant premises

Thanking you,
Yours faithfully,
For ACC Limited,

: A \
—/‘l)\:; WM,
(Sal}ﬂeep Ku i

Chief Plant Manager
Gagal Cement Works
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ACC/GCW/EECC/24/10/06 %) \ V * 30t October 2023

To,

The Regional Officer,

H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,

Bilaspur
Sub : Notice under Air (Prevention and Control of Pollution) Act, 1981.

Dear Sir,

| This is in reference to the subject matter and the letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-
X1)/2024 — 1553 received by us on 19% October 2024. Please find hereunder our pointwise reply to the
observations made by the official of State Board on 03.10.2024 in the presence of the ACC

representative.

1. Leakages have been observed in Raw Mill cyclone of Unit-1 causing fugitive emissions.

Leakages which were observed in Raw Mill cyclone of Unit-1 was due to the puncture in the MS

plate body of the cyclone. We would like to appraise your good self that due to the abrasive nature of
the limestone and other additives; wear and tear occurs occasionally in the cyclones which separates
fine & course material. It was attended after taking the stoppage and leakage was arrested by
repairing and welding another MS plate over the worn-out section of the cyclone. After attending the

same there was no leakage and fugitive emission.

2. Leakages have been observed in the Raw Mill to Blending silos section causing fugitive

I emissions.
F‘Q The fugitiv issi hich i i i
. ¢ fugitive emission which was observed from Raw Mill to Blending Silos was due to the dust
travelling from the Raw Mill punctured cyclone. This fugitive dust, which was emanating from the

ACC Limited www.acclimited.com
Gagal Cement Works

~—— VPO Barmana, Tehsil Sadar I
Distt. Bilaspur 174 013 (%
@6 [}'{ imachal Pradesh, India w .

IN: L26940MH1936PLC0O02515 \']u
Registered Office: Cement House, 121, Maharshi Karve Road, Mumbai 400 020, Maza India

G
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punctured cyclone, was travelling towards adjacent Blending Silo, where it was settling down along
with the Blending Silo Structure. This was also communicated to the official during the visit. After

attending the cyclone leakage, this observed dust was also eliminated.

3. Loading of clinker is being carried out through JCB from clinker stockpiles instead of using
conveyors and chutes which is the major source of fugitive dust emissions.

We would like to bring your kind attention towards the letters submitted vide letter#

ACC/GCW/EECC/24/01/3 and ACC/GCW/EECC/24/09/03, where we had informed your good oflice

that we have clinker loading chutes available with us and these clinker loading chutes are connected

with the cartridge type bag filter. However, to top up the clinker we have to use the payloader or JCB to

fill the clinker in few trucks. We would also like to submit that we have installed the covered Gl sheets

enclosure to contain the dust within the area of clinker loading with the payloader or JCB, as advised by

your good office. The pictures of the same are attached as Annexure A.

We would like to apprise your good self that clinker loading with the JCB/Payloader is a temporary
arrangement. We would also like to inform your good self that with a Capital Expenditure of INR 15
Crores we are going to install a clinker loading station to cater the top up of clinker loading. The
PO#1200968017 dated 12.07.2024 has been released for the preparation of the drawings required for
the Civil Building Construction, design & engineering layout finalization. Other processes are in

progress, and it will be installed in a period of 15-16 months from now. The copy of the PO is attached

as Annexure B,

Further, to mitigate the emissions while loading clinker with JCB/ Payloader we have released
PO#1200980504 dated 03.11.2024 to M/s Janvik Engineers for the supply of Mist Fog Dust
Suppression System. The vendor has assured to supply the Mist Fog Dust Suppression System by 30"
November 2024. After receipt of the same, it will be installed at the clinker loading area to mitigate &

suppress the dust emissions. The copy of the PO is attached as Annexure C.

It gives us immense pleasure to inform your good self that as advised by your good self, to act as a wind
barrier, GI sheets installation job has been completed along the plant boundary wall. The pictures of the
same are attached herewith as Annexure D. Further, to improve & mitigate fugitive emissions, we have

initiated a process to install a new tarpaulin shed to contain & rest the dust within the shed.
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4. Fugitive emissions have also been observed at Cement Mill-3 section.
The dust emissions which were observed in the Cement Mill-3 section was due to the manual

cleaning, which was under progress during the time of visit. After the completion of cleaning process,

there was no fugitive emissions in the Cement Mill-3.

5. Road in the premises of both plants is not mettled completely due to which huge fugitive dust
emanating during the plying of vehicles.
It is to inform your good self that all the roads in the plant are mettled completely. However, there are
wear & tear of roads due to movement of Heavy Earth Moving Machines inside the plant. Periodic
repair & maintenance of these roads is done as per requirement. Further, to mitigate the fugitive
emissions on the roads inside the plant, Heavy Duty Vacuum Cleaners are operated to clean the roads.
Periodic maintenance of the Heavy Duty Vacuum Cleaners is done and are being operated during the
shifts in the entire plant. We are also in a process to hire one more additional Vacuum Cleaner to clean
the mettled roads. The pictures of the same are attached herewith as Annexure E. After the operation of
Vacuum Cleaners Water Tanker is operated on the plant roads. Additionally, rain guns are in operation

at various plant vehicular movement roads to mitigate the fugitive emissions.

Now, we would like to submit that the ambient air samples were taken in the month of June’2024 ie on
25™ -26™ June 2024. The ambient condition during the day of sampling was cloudy and windy, as the
monsoons were approaching during that period. The light drizzle also occurred during that day and
moist particulate matter might have been captured during the monitoring. Further, we would like to
submit that the emission monitoring done during the subsequent period by Plant team, HPSPCB Team

and even as by Third party are well within the prescribed norms. The reports of the same are attached

for your good self’s perusal please as Annexure F.

Therefore, we would request your good self to withdraw the above-mentioned notice as we have
completed improvement jobs as advised by your good office. Further, as mentioned above, we are doing

many other improvement jobs required for environmental protection. We would like to assure you that
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ACC Limited is committed towards environment protection and will take all possible steps required for
mitigation of the pollution at source, We further submit that as a responsible corporate citizen, we will
continue to take necessary efforts for improvement of the environmental conditions in & around the

plant premises,

Thanking you,
Yours faithfully,
For ACC Limited,

Deputy General Manager
Gagal Cement Works
Encl:- As Stated
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GI Sheets Cover Installation Annexure
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*- Address T

ACC Limited

{ Unit: GAGAL CEMENT WORKS )
PO-BRARMANA DIST-BILASPUR

GRGAL , PIN :174013,

PAN No t ARACTLS07C

GETH Wo. + D2ZARACT1S507C2EZ8

Cont. Parson:

Tel. ¥o. 1
Fax ¥Wo. %
E-Mail H

94 ; ‘A
(8
Vendor Cods 1 918023735 : " purchase Order
BECMEC CONSULTANTE PVT LTD, o/¥lant 1200968017/N211
601, B-WING, OODREJ COLISEUM Ky, g’?:.;:::“
OFF ERSTERN EXPRESS HIGHWAY, CHUNNABHATTI, sI
(B)
MUMBAI,Dist: MUMBAI,PIN:400022

Authority & PLANT SERVICES PROCUREMENT

GBTHN No: 27AAOCSZ0BGBLZA
PAN No : AROCH2086B

Tel No @ 02242923333
FAX Mo
E-Mail : contact@secmec.com
Contact: G § DAGA

lgass Quote the Gg9TN Wumber, PO Fo., Line
Ttem No,
I‘ul of the Works / Unit and the Contact
person in all pond (including
mmuvm Challan/Invoice }

\iith reference te your guotation and subsequent negotiations, we are pleased to place this Purchase Order

on you for the supply of following items/services

735

subject to terms and conditions stated belcw and printed overleaf/attached with this purchase arder
PO Item Bo /| Item Code Description & Specification Delivery [Taxes/Duties Value Qty voM || Price in INR Total Amount in INR
Date Discount
o001/ Services Des & Engg G2. Clk 30.09.2024 1.000 | JOB 1,000,000.00 1,000,000.00
1000650312 Loading sys :,PBR. 1 JOB
! CAPEK )
The item covers the following
Services:
1.Services Des & Engg G2. Clk Integrated GST 1.000 JOB | 1000000.00 o 1000000.00
Loading sys 18%
SAC Code :99871%

Gross Price after Disc in INR

Header Informatiom :

1,000,000.00

Order processed as per approval and your quotation

TDS is applicable as per

GET extra and no tax liability will be entertained later on by ACC.
Mandstory PPE's Safery shoe, cotton gafery jacket, pafery helmet and goggles as per ace standard.

rule at the time of Payment.

You will provide the below to HR:_
Medical fitness certificate.
PF/Insurance ESI,JFA,FOCD doc

You will support us for environment protection and energy conservation,

You will responeible for

ACC & Contractor employee has every right to stop the unsate work essue related to H/8 compliance

YOUr WOTKmEn .

ACC LIMITED, CEMENT HOUSK, 121 MAMAKBHI KARVE NOAD, MUMBALI-400 D30, WWW.ACCLIMITED.COM, CORF YD NO LIs940MH1SI6PLCOOZSLS

1,000,000.00

Pg: 1 of &




A
95

4T
Addrese 1

PANR Ho :
GETN No. L]

Cont., Pearson:

Tel. No. 3

ACC Limited

PO-BARMANA DIST-BILASPUR

GAGAL , PIN :174013,
AARCTIEDTC
OIARARCT1S0TC2ZR

Fax No. ]

E-Mail '

Vendor Code 910040442

JANVIK ENGINEERS AND TUBEE PVT LTD,
PLOT NO 1016 PHAOE 3

FALOL ROAD GIGC CHHATRAL,
GANDHINAGAR, Dist « GANDHINAGAR, PIN: 382729
Gujarak, INDIA

G8TN Nor 24AARECJZE91KLED

PAN No : AAECJZE21K

Tel No : 7390160245

FAX No @

E-Mail : janvikengineersegmail.com
Contact:

/ﬁ%?‘

| sio/piant 1200980504/N211

03.11.2024
::MH : cApicapizall
| 2ssutos suthoriey o+ 5O MES

| vendoxs Ref/Qtn No 1

Created by Gowda Chetan Mageshbhai

‘pleass Quote the Ga8TN Wumber, PO No., Line
1 [tam No.

ol of the Works / Unit and the Comtact
in all (including
the Delivery Challan/Invoice )

on and subseguent negotiations, we are pleased to place this Purchase Order on
terms and conditions stated below and printed overleaf/attached with this purchase order

you for the supply of following items/services

O Item Bo /

Tower mounted dust suppression
system

7o be supplied with Fan, Motor,
Peed Pump, Panel

operation- Automatic with remote
and also from control room
Coverage area - 2000 to 8000 sg fr
Horizzontal swing - Up to 330 deg
adjustable fautomatic swing)
Vertical Tilt - +40(-10) degeers
droplet Bize - 0.5 to 50 microns
Bozzle free technology

Blecrrical Valve to control wacer
£l

Spery- Buper fine fog

Filrracion - Y-Stalner

Item Cods Description & Specification Delivery Taxes/Duties Valus) Qry voM | | Price in INR Total Amcunt ian INR
Date Discount
Tower mounted dust suppression 29.12.2024 4.000 | EA 319,000.00 INE 1,276,000.40
systen FER 1 EA 0.00
HEN Code:

Total in INE
e

J Twelve Lach Beventy 8Six Thoussnd Gnly

Gross Price afcer Disc in INR 1,276,000.00

ACC LIMITED, CEMENT MOUSE, 121 MAHARBHI WARVE ROAD, WUMBAL-400 020, WeW.ACCLIMITED COM, CORP 1D NO LIES4QMHISIGPLCOD2515

1,276,000.00

Pg: 1 of 15

736
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Gagal Cement Works

Sheeting Job at Plant Boundary
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Gagal Cement Works

Sheeting Job at Plant Boundary
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Gagal Cement Works

Operation of Vacuum Cleaner at various plant locations

ACC
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Gagal Cement Work-'_z

Operation of Vacuum Cleaner at various plant locations
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Gagal Cement Works

Operation of Vacuum Cleaner at Packing Plant
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Gagal Cement Works

Water Sprinklers at Various Plant Locations
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VORICK ANALYTICAT?’RESEARCH PVT. LTD.

GOVERNMENT APPROVED LABORATORY
Plot No. 262, Sector-K, DSIDC, BAWANA - I1, Bhorgarh, Delhi - 110040

&) 9965600001, 9582509966, [l vorickanalytical@gmail.com, @ htp://voricklab.com/
Approval No. NW(003)19-Lab/2204

GST No. 07AAGCV5191G1Z3

743

A=Y J
" ,"‘: d

Test Report No. VARPL/ENV/241019020

Dated 19.10.2024

Issued to

Attention 5
Customer Ref. No.
Sample particulates
Sample Name
Sampling Protocol
Sample Description

Name of Plant & Section ™
Emission source monitored
Type of fuel used

Stack identification

Normal operating schedule (hr/day)
Sampling Location

Type of chimney (ACC/metal)
Stack height (meters)

From ground level

Capacity of Bag House Fan
Diameter of stack (m)

Sampling Duration (in minutes )
Parameter monitored

Purpose of monitoring

Product Manufactured

Control measure (if any)

ACC Limited, Gagal, Bilaspur, H.P-174013
Mr. Sandeep Sharma
PO. No. 1200926298/N210

Process Stack Emission ey T
VRAL/STP/ENV(A)-040 S aed

One Process Stack Emission Sample was nolle:ted bv us
on 15.10.2024 ;
Coal Mill Section

Coal Mill No — | (GAGAL-1)
Process Stack

As per Plant requirement
As per Norms '
Metal

64

72,000 M? /hr

1.20
300

Particulate Matter
Assessment of Emission
Cement -«

susowiBag House

Recovery of material (if any) Dyt
General sensory observation Normal
Fugitive emissiop (if any) Nil
Stack Temp®. (%), . 55
Ambient Temp®:{°c) 29
Average Stack Velocity (m/sec) 1416 :
SampledBy Vorrick Representatlve
Date_of sample Receipt 15/10/2024
Datg'.ofml.vsls 16/10/2024
Date of completion 19/10/2024
- ANALYSIS RESULTS
i B i 3
FFER TEST RESULT TEST METHOD Standard Limit (As
per EP Rules-1986
te Matters , mg/Nm3 8.1 IS : 11255 i :
sample Is drawn by the Laboralory MMW Pvit. Ltd

mple confirm as per EP Rules-1986 w.r.t above test parameter only.

7

Authoriseq/Signator
CHECKED BY v A
:‘a:: No VARPULABITR-D1, lssus No. 01, Dals 07.01.2023, Amd. No. 00 Dats 00.00.0000 AUTHORIZED SIGNATORY

(1) This test report shall not be used in any advertising media evidence
u)numuimuummnmﬂwmwmmmuwmmmmumm
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L % RICK ANALYTICAL RESEARCH PVT. LTD.

, GOVERNMENT APPROVED LABORATORY
Plot No. 252, Sector-K, DSIDC, BAWANA - I, Bhorgarh, Delhi - 110040

&) 9965600001, 9582509966, [ vorickanalylical@gmail.com, @ hitp://vorickiab.com/
Approval No. NW(003)18-Lab/2204  GST No. 07AAGCV5191G1Z3

Test Report No. VARPL/ENV/241019022

W il
Dated 19.10.2024 4
Issued to : ACC Limited, Gagal, Bilaspur, H.P-174013"
Attention : Mr. Sandeep Sharma '
Customer Ref. No. ! PO. No. 1200926298/N210
Sample particulates : ;
Sample Name : Process Stack Emission
Sampling Protocol ; - VRAL/STP/ENV(A)-040
Sample Description : One Process Stack Emission Sample was collected by us
on 15.10.2024
Name of Plant & Section : Coal Mill Section
Emission source monitored 3 Coal Mill No — Il (GAGAL-II)
Type of fuel used : -
Stack identification . .. : Process Stack
Normal oﬁé‘r'aﬁi&'échedule (hr/day) _ : As per Plant requirement
Sampling Location : As per Norms
Type of chimney [ACC/metal) : Metal
Stack height (meters) : 71.5
From ground level
Capacity of Bag House Fan ) 75,000 M3 /hr
Diameter of stack (m) : 1.20
Sampling Duration (in minutes ) iy 30.0 .
Parameter menitored : Particulate Matter
Purpose of monitoring : Assessment of Emission %
Product Manufactured s Cement
Control measure (if any) 3 Bag House
Recovery of material (if any) : Dust
General sensory observation : Normal
Fugitive emission (if any) : NIl
Stack Temp®. (°c) g MW i
Ambient Temp®. (°c) : 33
Average Stack Velocity (m/sec) : . 14-16
Sampled By . '+ Vorrick Representative "
Date of sample Receipt S 15/10/2024
Date of Analysis. : 16/10/2024
Date of completion 3 19/10/2024
ANALYSIS RESULTS
: 8,5!0 | PARAMETER TEST RESULT | TEST METHOD Standard Limit
(As per EP Rules-
1986)
culate Matters ,mg/Nm3 7.9 1S : 11255, pt -1 30.0
sample is drawn by the Laboratory For Vorick Anal'yﬁca] Research Pvt. Ltd.
mple confirm as per EP Rules-1986 w.r.t above test parameter only.
74
Aumcmgmton'
CHECKED BY ’ TORY
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J % VORICK ANALYTICAL RESEARCH PVT. LTD.

‘, GOVERNMENT APPROVED
:D LABORA
Plot No. 262, Sector-K, DSIDC, BAWANA - Il, Bhorgarh.TD(:E?: 110040

& 9965600001, 9582509966, [ vorickanalytical@gmail.com, @ hitp://voricklab.com/
Approval No. NW(003)19-Lab/2204 GST No. 07AAGCV5181G1Z3

Test Report No. VARPL/ENV/241019024
Dated 19.10.2024

Issued to > 1 ACCLimited, Gagal, Bilaspur, H.P-174013
Attention :  Mr. Sandeep Sharma

Customer Ref. No. :  PO.No.1200926298/N210

Sample particulates : Z
Sample Name : Process Stack Emission i
Sampling Protocol & 0 VRAL/STP/ENV(A)-040 N
: Sample Degcrjg;iqp A G 5 One Process Stack Emission Sample was collected by us
fga e on 15.10.2024 .

' Name of Plant & Section i, 3 ESP Section e
Emission source monitored s Cooler ESP — | (GAGAL-1)

Type of fuel used : -

Stack identification 3 Process Stack }

Normal operating schedule (hr/day) : As per Plant requirement

Sampling Location T As per Norms '

Type of chimney {ACC/metal) : Metal i

Stack height (meters) : 35.0 Y

a) From ground level b

Capacity of ESP Fan ' 4,45,000 M3 /hr

Diameter of stack (m) : 3.1

Sampling Duration (in minutes ) H 30.0

Parameter monitored : Particulate Matter

Purpose of monitoring .+ Assessment of Emission

Product Manufactured "y g Weht‘m

Control measure (if any) - U ESP il

Recovery of mﬁaﬁerial (if any) it , Dust

General sensory observation R Normal

Fugitive emission (if any) : i Nil

stack Temp®. (%)’ : 148

Ambient Temp®. (°c) : 32

Average Stack Velocity (m/sec) : 13-16'

SampledBy :  .Vorrick Representative

Date of sample Receipt : 15/10/2024

Date of Analysis 1 16/10/2024

Dete of completion : 19/10/2024

SANALYSIS RESULTS @

L Rk ETER TEST RESULT TEST METHOD Standard Limit (As

S gp"/ —2, per EP Rules-1986)

{ 1. | Paitjeulgte Matters , mg/Nm3 162 IS : 11255, giar Morich AMitical Researchl Pvt. Ltd
? Note: the subrhitied sample is drawn by the Laboratory SR
';-% marks: T fs mple conform / does not confirm as per EP Rules-1986 w.r.t above test parameter only. ﬁ

Gl Aumo%ofsi(gnatf_
WONAR - _
CHECKED BY AUTHORIZED SIGNATORY
Format No VARPLALAB/TR-01, Issue No. 01, Date 07.01.2023, Amd. No. 00 Date 00.00.0000

Note : ;
mThiummputunuuwhmmmm«uuﬁamhumuwmmmmmuhw.

{2) Theresu indicated ol rfes 1o e et sample and sted appicane paramelec.
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GOVERN)
2, Séc!orﬁ,‘\} LTSI: APPROVED | ABORATORY
509965 - USIDC, BAWANA I, Bhorgarh. Delhi - 110040

v -Whthﬂnm\rﬂcal@qn1m{ com. @ bttp 1ivarickiab com/
003)19-Lab2204  GST No. 07AAGCVE191G123

Test R
ePort No. VARPL/ENV/241019023

Dated 19
* 10|

i o 2024

Attention ACC Limited, Gagal, Bilaspur, H.P-174013

Customer Ref. No. Mr. Sandeep Sharma

Sample particulates PO. No. 1200926298/N210

Sample Na
Process Stack Emission

Sampling Proocol

Sample Description VRAL/STP/ENV(A)-040
One Process Stack Emission Sample was collected by us
on 15.10.2024

mmaw Coal Mill Section

Tyoe of f:"‘:d monitored Coal Mill No — 11l (GAGAL-H)

Stack identification ;mcess Stack

Normal operating schedule (hr/day) As per Plant requirement

sm l-“atioﬂ As per Norms

Type of chimney (ACC/metal) Metal

Stack height (meters) 80.0

From ground level

Capacity of Bag House Fan 1,81,000 M3 /hr

Diameter of stack {m) 1.80

Sampling Duration (in minutes ) 30.0

Parameter monitored Particulate Matter

Purpase of monitoring Assessment of Emission

Product Manufactured Cement

Control measure (if any) Bag House

Recovery of material (if any) 2 Dust *

General sensory observation : EiNormal -

Fugitive emission (if any) Nil

stack Temp®. (°c) 56

Ambient Temp®. (°c) 31

Average Stack Velocity (m/sec) 14-16

Sampled By Vorrick Representative

pate of sample Receipt 15/10/2024

Date of Analysis * 16/10/2024

Date of completion 19/10/2024

ANALYSIS RESULTS

PARAMETER TEST RESULT TEST METHOD Standard Limit (As
per EP Rules-1986)
late Matters , mg/Nm3 [79 IS : 11255, pt—1 30.0
For Vorick Analytical Research Pwt, Ltd.

sample is drawn by the Laboratory
mple conform / does not confirm as per EP Rules-1986 w.r.t above test parameter only.

Authoriseq/Signaton

CHECKED BY
Format No VARPLAAB/TR-01, issue No. 01, Dads 07.01.2023, Amd. No. 00 Dats 00.00.0000

Note : ‘
{1) This test report shall not be used in any adverfising media or as evidence in the court of law without prior written permission of the laboralory.
(2) The resull indicaled only refers ko the iesiad sample and listed appiicable parameters.

’ AUTHORIZED SIGNATORY



VORICK ANALYTICALRESEARCH PVT. LTD.

GOVERNMENT APPROVED LABORATORY
o Plot No. 252, Sector-K, DSIDC, BAWANA - II, Bhorgarh, Delhi - 110040
&) 9965600001, 9582509966, B vorickanalytical@gmail.com, @ hitp://voricklab.com/

Approval No. NW(003)19-Lab/2204

GST No. 07AAGCV5191G1Z3

Test Report No. VARPL/ENV/241019027

Dated 19.10.2024

issued to

Attention

Customer Ref. No.
Sample particulates
Sample Name
Sampling Protocol
Sample Description

Name of Plant & Section

Type of fuel used

Stack identification

Normal operating schedule (hr/day)
Sampling Location

Type of chimney (ACC/metal)
Stack height (meters)

From ground level

Capacity of Bag House Fan
Diameter of stack (m)
Sampling Duration (in minutes )
Parameter monitored

Purpose of monitoring
Product Manufactured

Control measure (if any)
Recovery of material (if any)
General sensory observation
Fugitive emission (if any)

Stack Temp®. (°¢)

Ambient Temp®. (°c)

Average Stack Velocity (m/sec)
sm s' " Hant

Date of sample Receipt

Date of Analysis

Date of completion

ANALYSIS RESULTS

ACC Limited, Gagal, Bilaspur, H.P-174013
Mr. Sandeep Sharma
PO. No. 1200926298/N210

Process Stack Emission
VRAL/STP/ENV(A)-040 _
One Process Stack Emission Sample was collected by us
on 15.10.2024

Kiln Section

RABH (GAGAL-1)

Process Stack

As per Plant requirement

As per Norms

Metal

155

700000 M3 /hr
4,25
30.0
Particulate Matter
Assessment of pollution load
Cement
Bag House
o .P.!th
Normal
Nil
157
31
7-10
Vorrick Representative
15/10/2024
16/10/2024
19/10/2024

PMETER TEST RESULT TEST METHOD Standard Limit (As per
EP Rules-1986)
| ic late Matters , mg/Nm3 | 7.1 I1S:11255,pt-1 30.0
,i i shh -,'a-iu RO sampIB I8 drawn by the Lﬂbmfﬂfy

For Vorick Analytical Research Pvt. Ltd.

gmple confim as per EP Rules-1986 w.r.t above test parameter only.
Aumo%bz;"a“’“

CHECKED BY ’ SIGNATORY
Format No VARPULABITR-01, lssue No. 01, Date 07.01.2023, Amd. No. 00 Date 00.00.0000 AUTHORIZND
Note : '

(1) This test report shall not be used in any advertising media
‘3??."“.’"‘.‘.'_!'?“’.'.‘?"“‘?"'!"‘?“‘mwww&"w"'“"mldwmmmmauw_
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ACC/GCW/EECC/24/11/01 18" November 2024

To,

The Regional Officer,

H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,
Bilaspur

Sub : Regarding Real Time data of CAAQMS and CEMS.
Dear Sir,

This is in reference to the subject matter and the letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-
XI)/2024 — 1726 received by us on 13" November 2024.

We would like to apprise your good self that Unit- I data is being transmitted continuously however the
data for Unit-II was not being uploaded due to the internet network issue and the CEMS system internal
issues. We have taken up with the vendors who are responsible for the data capturing and transmission.
After the detailed investigation and technical rectification, now the data is being captured by the CEMS
& is being uploaded at the website. We have attached the reports for the same till date for your perusal
please. We would also like to submit that the ACC Limited was one of the first company who have
installed their CAAQMS in Year 2008 and CEMS in Y2009 and providing the online data to HPSPCB.

Further we would like to apprise you that, as the equipment are more than 15 years old, it is likely that

this equipment may malfunction due to the non-availability of the spares in the market. Some of the

y Y

ACC Limited w.acclimited.com 7 f

7

/ g & &
Gagal Cement Works tj : ™ P S !ng y B
VPO Barmana, Tehsil Sadar w of Ly datanEm TR ey
Distt. Bilaspur 174 013 ‘W""ﬁ' ‘}& : ; 1 iy
Himachal Pradesh, India ’A‘ e 30'.” r?'j

e

L

CIN: L26940MH1936PLC002515

Registered Office: Cement House, 121, Maharshi Karve Road, MUffbai 400 020, Maharashtra, India
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parts of the CEM ! i
| S are obsolete also and were made available with difficulty by the vendors, after the

exhaustive
. exploration in the market. Recently, we have ordered the spares for CEMS and the PO
copies -
pies are also attached for your ready reference as annexure A. You will find that INR 25.0 Lakhs
were spent to purchase the spares from the market. After the installation of the spares now the CEMS

are being working satisfactorily and data is being uploaded seamlessly at website.

As mentioned that to view the data w.r.t to the stacks , User Name and Password is required. We have
requested the vendor to create a new link and he has shared the following link, which is not password
protected and can be viewed by your goodself at your office.
“https://www.envirotechlive.com/app/index.php?submit=directLogin&username=acc&userpass
word=system “. As advised, we will share the monthly reports with your good self and past month
report is attached herewith for your perusal please.

We have rectified the mentioned observations wrt to the up dation of the data at website, which was due
to the non-availability of the spares, technical & internet network issue. We would like to assure you

that ACC Limited is committed towards environment protection and will submit the reports as advised.

Thanking you,
Yours faithfully,
For ACC Limited,

ty General Manager
Gagal Cement Works
Encl:- As Stated
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Address ¢

Cont. Person:
Tel. No. :
Fax No. ]
E-Mail 1

ACC Limited

GAGAL , PIN :174013,
PAN Ho 1 BARCT1507C
GSTH Ho. : 0ZARACT1507C2Z8

{ Unit: GAGAL CEMENT WORKS )

PO-BARMANA DIST-BILASFUR

Vendor Code : 910022785

SICK INDIA PVT LTD,

215 WESTERN EDGE II

BORIVALI EASR,WESTERN EXPRESS HIGHWAY
MUMBAL,Dist: MUMBAI,PIN:400056
Maharashtra, INDIA

GSTN No: 27AAICSB251L1ES
PAN Ho :

: AAICSB251L
Tel No : 9916711224
FAX No :
E-Mail :
Contact:

info@sick-india.com
DHARMENDRA BHADOURIA

R e

Purchase Order
sar #0 mﬁm_: 'ﬂ'bg}ésnnsmu 5

PO Dats 1 20,06.2024

PO Type cAP (Capital) :
I S
| Tesuing Authoriky 1 PLANT gmus & SPARE:
Vendor's Ref/Qtn Ho @ >

Cr d bys h

Ploase Quote the GSTN Number, PO No., Line

Item No.

Wame of the Works / Unit and the Contact
in all pond {including

the Dalivery Challan/Invoice )

With reference to your quotation and subsegquent negotiations, we are pleased to place this Purchase Order on you for the supply of following items/services
gubject to terms and conditions stated below and printed overleaf/attached with this purchase crder

Description & Specification

Dalivery [Taxas/Duties Value| oty
Date

price in INR Total Amount im INR

oooo1/
1000651976
f CRPEX

o002/
1000651977
/ CAPEX

WTC resistor set,
HEN Code:

WIC resistor set,
KIC resistor set,

P No-2025266

P Ho-2025266
including

sealing ring and cable ties
Consists of: 2xNTC resistor / 2 x
sealing ring / 4 x cable tie

SICK Part Ho- 2025266

Power supply unit, P No-2080295

HSN Code:

Bower supply unit, P No-2080235
"Power supply Unit® rectreofit kit
for exchanging a power supply unit
(6022042 or £0235778) for a

pre-mounted power supply unit
(6056555) Consists of: Power
supply unit/ LPM 41 printed-
circuit board assembly /
connecticn cable / mounting

material

26.10.2024 | Disc. (%] before

ED 5.00 %

z2.000

28.10.2024 | Disc. (%) before

ED 5.00 %

1.000

f e ) auewsueeu )

1 2541 [

LIMITRD, CEMENT HOUSE, 121 MAMARSHI EARVE ROAD, WUMBAI-400 020, WWW,ACCLIMITED.COM,

97 1

23.36 1

SET

Discount

£8,557.00 INR
PER 1 SET 6,855.70

130,.258.30

256,309.00 INR
PER 1 EA 12,815.45

243,4593.55

CORP ID MO LIGS40ME1SI6PLODOZSLE

Pg: 1 of 10

=i -

750




Address '

GAGAL

Himachal Pradesh ,

ACC Limited
( Unit: GAGAL CEMENT WORKS )

PO-BARMANA DIST-BILASPUR

PIN :174013,
INDIA

110

[ Vendor Code 910022789
BICK INDIA PVT LTD,

215 WESTERN EDGE II
BORIVALI EASR, WESTERMN EXPRESS HIGHWAY

MUMBAI,Dist: MUMBAI, PIN:400066
Maharashtra, INOIA

e 12003652 09 /F211
20.06 L2024
capicapizall

: PLANT

HAF PO Wo/Flan

PO Dats 7
PO Type *
Iasuing Authority
vendor's Ref/gem Mo :

price in INR

PO Item No /| Item Coda

Description & Specification

I Delivery [Taxes/Duties V-lui oty
Date

] oo

ooooa/

1000651978
7 CAPEX

00004/
1000651979
! CAPEX

o005/
1000651980
/ CAPEX

00006/
1000651982
CAPER

!

SICK Part No- 2080295

02 measuring module, P No-2025268

HSN Code:
‘p2* measuring module, P

No-2025268
wg2v measuring module, Complete

SICK Part No-2025268

complete Blower, P Ne-1137015
HSN Code:

complete Blower, F No-1137015
Complete Blower - Raice wupply
voltage 220Vac with accesgories
SICK Part No-1137015

cell insulation kit, P No-2024807
HENW Code:

cell insulation kic,
cell insulacion kit,
SICK Part No-2024307

P No-2024907

LFPM4Z/43 plug connector P
No-2094758

HEN Code:

LPM42/43 plug connector P
No-2094758

LPM42/43 plug connector kit
Consist of: 3 x plug connector,

20.10.2034

pisc. (¥) before 1.000

ED 5.00 %

28,10.2024

28.10.2024 1.000

Digc. (¥} before 2.000

ED 5.00 %

28,10.2024

Disc. (%) before 2.000

ED 5.00 %

EA

EA

INR
21,304.70

426,094.00

FER 1 EA

INR
o.0Q

£8,000.00

PER 1 EAM

INR
15,796.860

157, 966.00

PER 1 EA

INR
1,821.40

18,214.00
PER 1 EA

[ Purchase order

STORES & SPARES

404,783,330

6£3,000.00

300,135.40

34,.606.60

Z2-pin / 1 x plug connector, 4-pin

ACT LINITED, CEMENT HOUS] i L *
' ¥, 121 MAHARSHI EARVE ROAD, WUMBAI-400 020, WNW.ACCLINITED.COM, CORP ID NO L26S40MH191§PLCO02515

Pg: 2 of 10




W

111

‘ i cc ; ACC Limited
Wroes : PO-BARMANA DIST-BILASFUR

GAGAL , PIN :174013,
Himachal Pradesh , INDIA

( Unit: GAGAL CEMENT WORKS )

910022789
BICK INDIA PVT LTD,
215 WESTERN EDGE 11
BORIVALI EASR,WESTERN EXPRESS HIGHWAY
MUMBAT ,Dist: MUMBAT, PIN:400066
Maharashtra, INDIA

Vendor Code : o

2. I ive of
agreed with IPOD.
Standard TEC FORM PAET OF THIS FO.

mentioned in PR text, agreements done with plant team in above document shall

TERMS AND CONDITIONE LISTED IN SPECIAL INSTRUCTIONS FORM PART OF THIS PO.
Special Instructions :
TERME AND COMDITIONS :-

1. PRICE : Prices shall De FOR site basie inclusive of packing and forwarding, freight and translt

of the Order in full and shall not admit to any Escaelation whatscever
PO price alsc includes services (CALIBRATION & Bupervision services fur I6C) to be executed as ayt eod with

ACC LIMITED, CEMENT BOUBE, 171 MAMAMEMI EARVE ROAD, MUMBAL-400 030, WWW.ACUCLINLTEL.COM, CORF LD W 2o BMELRYEPLOOOISLS

| Aude-1u-2U | L8 EE

N EE T T

{ngurance and shall remain final and firm £ill the execution

lF0 Item Wo /| Item Code Description & Specification Delivery [Taxes/Dutiss Valuel oty
PR Bo / Dept] Date Pl BE———
L. L e
/ 1 x plug connector. 6-pin / 1 x
"left” insulation
SICK Part MNo-2054758
7,200.00
ooooT/ Lithium Battery, P No-60B4853 28.10.2024 1.000 | EA 7,200.00 INR
.00
1000651982 Code: FER 1 EA [
Fi CAFEK Lithium Battery, P No-60B4B59
Lithium Battery, 2.1 Ah, 3.8 V
Model: TL 5242 / w
SICK Part No-6084859
price after Disc in INR 1,189,483.15
| ghry g i 1.189,483.15)
Total in INE | Eleven Lakh Bichty Wine Thousand Four Hundred Eighty Three and Fifteen Paise Only
Eesder Informetion :
Reguest ID
WFA/C 8l App 1/ 1/ 28
Subject * WFA for purchese of CEMS Spares_Capex _SICK INDIA
YOUR REF : 1. Offer *SIPL-(-2024-06-ACCS-SPR-N-157, Dated 19.06.2024 Project: Spare Quote sE a3
& all technical agreements/confirmations with plant & subsequent negotiation held with you dated 19.06.202

pe tinal for execurion. Commercial terms shall be as

plant team,

Bg: 3 of 10
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mclrnl- PO-BARMANA DIST-BILASPUR
GAGAL , PIN :174013,

PAN Wo : RRACT1S07C

GSTH Wo. * D2ARMCTLSO7C2ZE

Cont. Person:

Tel. No. z

Fax No. 3

E-Mail

ACC Limited

( Unit: gacar CEMENT WORKS )

112

Vendor Code : 910022789

BICK INDIA PVT LTD,

215 WESTERN EDGE II

BORIVALI EASR, WESTERN EXPRESS HIGHWAY
MUMBAT,Dist: MUMBAI,PIN:400066
Maharashtra, INDIA

GSTN Mo: 27AAICSBZ51L1%ZS
PAN Ho : AAICSE251L

Tel No : 9916711224

FAX No :

E-Mail : info@eick-india.com
Contact:

DHARMENDRA BHADOURTA

hrgha;e Order

\

With reference to your guotation and subsequent negotiations, we are pleased to place this Purchase Order on you for the supply
subject to Lerms iti

— 1AM |

of following items/services
to terms and conditions stated below and printed overleaf/attached with this purchase order
PO Item Mo !\ Item Code \ Description & Specificatien Delivery [Taxes/Duties Valus| oty vOM Prica in INR Total Amount in INR
¥o / Dept) Date Discount
DOO0L/ 10800823€573 | PUMP KIT PN#2045201 SICK MCS 100 26.08.2024 | Disc. (%] before 2.000 | EA 71,400.00 ISR 135,660.00
2502371085 EHW ED 5.00 & FER 1 EA 7.140.00
! HSN Code:B4743000 Integrated GST
THSTRUMENT KIT;WEAR TEAR;PART SET PUMP 18% !
AT HALFYEARLY ; PART
HO:2045901 ;MODEL:MCS 100
EHW;MAKE : CEMS SYSTEM CHEMTROLS
ooooz/ 208000264027 | PREFILTER; 2 26.09.2024 | Disc. (¥) before 2.000 | BA 56,120.00 INR 182, 628.00
2502426455 MICRON; PN:5321499 ; CHENTROLS ED 5.00 % PER 1 EA 9,612.00
! HSN Code:85372000 Integrated GST
INSTRUMENT PEEFILTER;2 18%
RT MICRON; PN:5321499; MM: CHEMTROLS ; FOR
CEMS
o003/ J0B000226579 | FILTER;118X118;MCS100EHW PN: 530968 | 26.09.2024 | Disc. (%) before 4 ooo | ER 302.00 INR 3,427.60
2502545751 3;81CK ED 5.00 A PR 1 EBA 180.40
i HEN Code:B4T45000 Integrated GET
INSTRUMENT FILTER;S1ZE:118X118; FART 18%
AT HO:S53096E3 ;MODEL HO:MCE 100
EHW;MRKE : CEME EYSTEM CHEMTROULE
s aFtifr — == e
ACC LIMITED, CEMENT HOUSE, 121 MAMAKEHI KARVE ROUAD, MUMBAI-400 030, WWW.ACCLIMITED.COM, COMF 1D MO uvul-mw““ o Naes
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State Pollution Control Board

Site Name: ACC Ltd (unit 1)

From Date: 2024/09/01 To Date: 2024/11/18

RepmNnmuCuwrnMpm ALE
Gagal_CAAQMS- | Gagal_canqmis. Gagal_CAAQMS- | Gagal_CAAQMS-NOX - (ug/m3) Raw | Gagal_CAAQMS-CO - (mg/m3) Raw | Remarks
PMI0 - (ug/m3) | PM2.5 - (ug/m3) 02 - (ug/m3) Raw
Raw Raw
25.68 16.2 241 0.5 0.51
22,69 1335 3.29 0.49 055
3 21.02 11.25 2 0.49 0.48
|4 | 20240800 18.83 7.2 153 046 0.6
|5 | 2024:09:05 | 208 8.56 261 0.49 048
|6 | 20240006 | 3331 10.82 415 0.48 0.5
|7 | 20280807 | 215 42.67 2,45 0.49 0.46
|8 | 20040808 | 1739 12.08 313 05 0.53
|9 | 20240009 1319 15.99 4.01 0.49 052
[ 10 | 20240910 19.89 12.24 369 0.48 049
[ 11 | 20240811 19.52 12.61 2.24 0.49 0.56
| 12 | 20240912 | 2271 1265 3.25 0.51 052
[ 13 | 20240913 1262 3.86 237 0.51 %44?
| 14 | 2024094 221 12.11 131 0.53 R
[ 15 | 20240815 26.06 16.53 2.84 0.52 a5
| 16 | 20240916 28.66 17.59 2.89 0.52 = Moo
[ 17 | 20240917 NA NA NA NA a e
| 18 | 20240018 NA NA NA :: - e
19 | 20240919 NA NA NA
lt_ 20 | 20240920 NA NA NA NA NA :e:::: ‘l::::
EN 2024-09-21 NA NA NA NA NA N:twm —
[ 22 2024-09-22 NA NA NA NA N:s
[ 23 | 20240923 4295 38.69 177 0.49 0.
[ 24 | 20240924 40.7 35.13 3.07 0.51 g-::
|25 | 20240925 62.35 59.22 5.57 0.51 .
| 26 | 20240926 48.5 40.15 1.66 0.55 .
27 | 20240927 25.85 16.67 12.25 7.34 167
28 | 20240928 32.52 25.42 17 20.49 0.18
29 | 2024-09-29 48.6 38.77 32 28.24 0.26
30 | 202409-30 37.09 28.88 283 28.92 0.02
31 | 20241001 4169 31.09 1.1 27.28 0.31
32 2024-10-02 42,49 25.54 ! 19.79 0.26
33 | 20241003 2 21.15 255 20.51 0.21
34 | 2024-1004 33.17 25.89 0.56 21.19 0.24
35 | 20241005 2023 29.13 221 22.62 0.26
36 | 2024-1006 26.58 16.34 2 22.4 0.19
37 | 2024-1007 34.61 25.68 35 209 0.21
38 | 2024-10-08 51.28 43.08 374 2131 0.28
39 2024-10-09 43.64 37.78 137 21.37 0.24
40 2024-10-10 30.71 22,97 2.39 24.42 0.18
a1 | 2024-10-11 32.63 22,97 12 30.58 0.2
42 | 2024-10-12 34.54 29.65 265 2227 0.24
43 | 20241013 37.18 32.14 0.22 22.41 0.26
44 | 2024-10-14 40.29 35.55 196 21,98 0.28
45 | 2024-10-15 45.61 4236 0.95 24.06 0.34
46 | 2024-10-16 46.87 44.13 0.61 22.64 0.33
a7 | 2024-1017 48.44 46.02 2.65 23.88 033
48 | 2024-10-18 53.32 52.62 1.26 2196 0.34
49 2024-10-19 59.2 59.43 132 22.5 0.39
50 | 2024-10-20 54.55 55.41 37 2336 032
51 | 2024-10-21 56.04 5734 5.28 23.15 0.33
52 | 2024-10-22 60.29 66.48 266 235 0.38
53 | 2024-10-23 5195 55.09 271 23.02 037
54 | 2024-10-24 37.45 39.33 185 22.84 0.25
55 | 20241025 34.44 32.66 108 24.36 0.23
56 | 2024-10-26 40.63 41.26 222 23.86 0.29
57 | 20241027 66.69 70.3 0.95 242 0.43
58 | 2024-10-28 84.75 96.09 0.66 25.64 0.49
59 | 2024-1029 58.36 57.43 146 23.41 0.4
60 | 20241030 45,87 4187 137 23.22 0.28 ]
61 2024-10-31 48.03 45.55 0.31 23.24 026 |
62 | 2024-11-01 52.57 54.13 175 2175 03 ]
63 2024-11-02 47.82 47.42 292 24.78 0.32
64 2024-11-03 53.7 47.85 1.34 23.47 0.34
65 | 2024-11.04 44.57 4551 2.25 23.95 0.35
66 | 2024-11-05 53.79 54.73 195 23.69 0.43
67 | 2024-11.06 91.59 75.36 191 2203 e T
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Himachal Pradesh State Pollution Control Board

Site Nama: ACC Ltd (unit1)

756 l

‘—' From Date: 2024/09/01 To Data: 2024/09/30
SINo. Time Report Name: Custom Report
\ ?tack__l_Rale!I_l(lLN_UnItl._lSSMtr-PM- Stack_1_RawMIll_KILN_Unit1_155M Stack_1_RawMill_KILN_Unit1_155M
mg/Nm3) Raw tr-NOx - (mg/Nm3) Raw tr-S02 - (mg/Nm3) Raw
1 09-
i
|| 3 l 0.46 210.08 .
2024-09-03 0.44 215.51 1.06
[ 4 \ 2024-09-04 0.46 187.15 2.08
r 5 l 2024-09-05 0.48 103.35 1.47
ll— 6 l| 2024-03-06 047 176.52 1.15
( 7 | 2024-09-07 0.51 166.28 1.15
[ 8 | 20240908 049 151.81 0.49
[ 9 | 20240909 047 181.88 0.61
[ 10 | 2024-09-10 0,61 204.33 0.88
1 | 20240911 065 22313 0.85
[ 12 | 20240912 047 192.92 0.62
13 | 20240913 0.53 208.61 0.75
[ 12 | 20240914 0.54 214.24 0.85
| 15 2024-09-15 0.48 172.98 0.91
| 16 2024-09-16 0.54 16353 1.57
| 17 2024-09-17 0.49 195.33 1
| 18 2024-03-18 0.45 195.85 0.58
[ 19 2024-09-19 0.38 34.15 0.39
| 20 2024-09-20 0.4 87.45 1.93
21 2024-09-21 0.4 146.49 0.85
2 2024-09-22 0.46 153.01 0.62
23 2024-09-23 041 151.58 0.44
24 2024-05-24 0.43 173.42 0.68
25 2024-09-25 05 180.93 1.06
26 2024-09-26 0.47 168.5 0.92
27 202409-27 0.43 184.59 0.96
28 2024-09-28 0.44 170.89 052
29 2024-09-29 0.44 166.5 0.52
30 2024-09-30 0.4 177.91 0.62
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Himachal Pradesh State Pollution Control Board

Site Name: ACC Ltd (unit 1)

From Date: 2024/11/01 To Date: 2024/11/17

7957

Report Name: Custom Report . }
SINo. |Time Stack_1_RawMill_KILN_Unit1_155M [Stack_1_RawMII_KILN_Unit1_155M [Stack_1_RawMIill_KILN_Unit1_155M
tr-PM - (mg/Nm3) Raw tr-NOx » (mg/Nm3) Raw tr-502 - (mg/Nm3) Raw
1 2024-11-01 0.43 112.46 e 2.18
2 2024-11-02 0.51 199.28 2.13
4 2024-11-04 0.71 178.06 2.25
5 2024-11-05 0.65 206.38 3.06
6 2024-11-06 2.32 325.56 1.33
7 2024-11-07 4.84 569.81 0.18
8 2024-11-08 4.94 555,52 141
0 20241109 5.14 576.1 1,09
l10 2024-11-10 5.07 587.71 137
11 2024-11-11 5,04 599,37 1.46
{12 2024-11-12 5.02 601.81 1.62
(13 2024-11-13 5.03 579.71 1.86
|14 2024-11-14 5.01 601.28 1.4
(15 2024-11-15 5.35 569.48 123
|16 2024-11-16 5.31 564.3 1.42
la7 2024-11-17 4.99 582.31 1.58
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758

Hlmachal Pradesh State Pollution Control Board -
- Site Name: ACC Ltd(Unit 2).
i [From Date: 2024/09/01 To Date: 2024/09/30 S S -
SINo. |Time Stack_1_RawMill_KILN_Unit Stack_1_RawMIll_KILN_Unit2_ [Stack_1_RawMill_KILN_Unit2_[Remarks
2_122Mtr-PM - (mg/Nm3)  |122Mtr-NOx - (mg/Nm3) Raw |122Mtr-SO2 - (mg/Nm3) Raw
Raw
1 2024-09-01 8.49 NA 2392
2 2024-09-02 9.16 NA 22.05
3 2024-09-03 10.05 NA 21.46
4 2024-05-04 NA NA NA
5 2024-09-05 NA NA NA
6 2024-09-06 10.51 NA 23.31
7 2024-09-07 10.3 NA 22.51
8 2024-09-08 10.2 NA 21.99
9 2024-09-09 11.33 NA 22.55
10 2024-09-10 11.18 NA 22.08
11 2024-09-11 12.87 NA 22.7
12 2024-09-12 11.65 NA 22,75
13 2024-09-13 12.79 NA 21.48
14 2024-09-14 10.95 NA 22.85
15 2024-09-15 9.32 NA 21.49
16 2024-09-16 7.44 NA 22.32
17 2024-09-17 NA NA NA CEMS
18 2024-09-18 NA NA NA Network
19 2024-09-19 NA NA NA Issue/
20 2024-09-20 NA NA NA Spare Part
21 2024-09-21 NA NA NA Issue
22 2024-09-22 NA NA NA
23 2024-09-23 NA NA NA
24 2024-09-24 NA NA NA
25 2024-09-25 NA NA NA
26 2024-09-26 NA NA NA
27 2024-09-27 NA NA NA
28 2024-09-28 NA NA NA
30 2024-09-30 NA NA NA
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Gagal Cement Works Unit-|
Cement Mills, Cooler ESP & Coal Mill Bag House
Date \CM-l CM5 CM2 Coal Mill Gagal_| [Cooler ESP _|
DD/MM/Y\mg/Nm3  |mg/Nm3  |mg/Nm3 |mg/Nm3 mg/Nm3
14/11/202{0.1 4.79 0.07 4.23 10.9
13/11/202{0.19 5.05 0 3.46 10.54
12/11/202{1.09 5.2 0.01 2.85 10.31
11/11/202{0.7 511 0.06 1.06 10.37
10/11/202{0.02 5.08 0 2.07 10.48
09/11/202{0.83 4.9 0.04 2.29 10.43
08/11/202{0.77 4.67 0.02 2.86 10.53
07/11/202{0.01 4,78 0 1.85 10.62
06/11/202{1.1 4,52 0 2.66 10.61
05/11/202{1.03 4.47 0 2.16 10.56
04/11/202{1.11 44 0.01 3.94 10.42
03/11/202{0.32 4.47 0 3.8 10.31
02/11/202{0.01 4.65 0 1.63 10.65
01/11/202{0 5.01 0 3.54 10.3

759



119 760 |

D
Gagal Cement Works Unit-Il
Cement Mills, Cooler ESp & Coal Mill Bag House

Date CM-384 |[Cooler ESP 2 [Cola Mill 1 [Coal Mill 2 Coal Mill 3
DD/MM/YY mg/Nm3 mg/Nm3  |mg/Nm3  [mg/Nm3
14/11/2024 8.29 7.17 0.75 0.85 4.6
13/11/2024 6.43 5.18 1 0.58 4.58
12/11/2024 6.36 6.12 0.98 0.63 4.59
11/11/2024 7.5 8.15 0.99 0.57 4.67
10/11/2024 6.08 0 0 0 0
09/11/2024 6.29 0 0 0 0
08/11/2024 6.68 0 0 0 0
07/11/2024 7.64 0 0 0 0]
06/11/2024 6.59 0 0 0 0
05/11/2024 6.73 0 0 0 9
04/11/2024 5.94 0 0 0 g
03/11/2024 5.98 0 0 0 0
{02/11/2024 6.36 0 0 0 0
[01/11/2024 5.92 0 0 L :
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ACC/GCW/EECC/25/03/03 1 \_‘;q,,. A% g 18%March2025
o s
The Regional Officer,

H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,

Bilaspur

Subject :-Notice Under Air(Prevention and Control of Pollution) Act, 1981.
Dear Sir,

This is in reference to the subject notice and letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-
X1)/2024 — 2640-42 dated 17™ March 2025.

During the dates mentioned in the letter, we would like to inform you that there were very
strong gusty winds in and around the plant area prior to the heavy downpour which contributed
to the generation of fugitive emissions on 15% & 16™ March 2025. On 11th and 12th March
2025, the operation of the Line 1 Kiln was disrupted, causing a sudden tripping of the Kiln and
resulting in fugitive emissions. This incident was promptly communicated to your esteemed
office via e mail on 12" March 2025. Copy of the intimation letter is attached as Annexure A.

However, from the CAAQMS data, you will find that there was no abnormality and from the
CEMS stack emission reports and you will find the emissions are within limit. Calibration
certificates of CEMS & CAAQMS are also attached as advised. Copy of the same is attached

as Annexure B.

Further, as your good self is well aware and informed about the various initiative being taken
by the company to eliminate the emissions at source are detailed below-
o Replacement of conventional single-Phase Transformer with third generation high

= frequency three phase transformer, having cost of INR 55.0 Lakhs.

ted.com

i m. Mumbai 400 020, Maharashtra, India

)
P

ACC Limited
Gagal Cement Works W
VPQ Barmana, Tehsil Sadar

Distt. Bilaspur 174 013

Himachal Pradesh, India

CIN: L26940MH1936PLCO02515

Registered Office: Cement House, 121, Ma
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Replacement of damaged Inlet Duct of ESP with the new hard-faced duct along

with the Expansion Joints, costing approximately INR 125 Cr.
o Complete overhauling of the Cooler ESP, replacement of FRP Insulators, Support

Insulators, Migi Coil Rappers, costing approximately INR 18.0 Lakhs.

We had issued several Purchase Orders for the maintenance of the Kiln, its associated

auxiliaries, and air pollution control devices. The details of the purchase orders released are

detailed below and are enclosed as Annexure C.

PO # 1200983063, 1200983079 & 1200983081 — M/s Caltronic Controls — Cost — INR
8.8 Lakhs

PO # 1200985802 — M/s AOF Filtration System - Cost — INR 0.3 Lakhs

PO # 1200982064 — M/s Diffusion — Cost — INR 85.8 Lakhs

PO#1200988869 — Bansal Crane Services — Cost — INR 27.8 Lakhs

PO # 1200981074 — M/s RK Power— Cost - INR 55.0 Lakhs.

PO#1200990475 & 1200993449-M/s RK Power - ESP Overhauling & Servicing Work
— Cost — INR 9.0 Lakhs

PO#1200983941 & 1200978228- M/s Dolar Gold — Cost- INR 21.1 Lakhs

PO# 1200982724 — M/s Maxtech — Cost — INR 47.2 Lakhs

PO# 1200975783/1200991460 — M/s Thermax (OEM)-ESP Inspection— Cost INR 6.0
Lakhs

Further, we would like to mention that we have a dedicated experienced team in the plant for

the upkeep & maintenance of Air Pollution Control Devices. This team is exclusively

maintaining the air pollution control devices only. Copy of Purchase Order attached as

Annexure D.

We would also like to mention that to mitigate the fugitive emissions, we are operating Heavy

Duty Truck Mounted Vacuum Cleaners and road sweepers inside the plant. In addition, we
have deployed water tanker for water sprinkling inside the plant. Rain guns and pop ups are

under operation at various plant locations to suppress dust emissions.
Following the Kiln shutdown, emission monitoring was conducted by the plant team and a

NABL-accredited third party. The results are within the prescribed limits and are attached as

Annexure E.

762
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| Green Tribuna763

summary of the
sit on 18th

Further wWe w . |
- ould like to draw your kind attention to the visit of the Nationa

co
mmittee and the observations raised during their inspection: Below is 2

acti
ons taken and the updated progress as of today, following the NGT team’s Vi
January 2025-

1. Installation of GI Sheets

3-
A total of 150 meters GI Sheets of 6-meter length have been installed above the existing
acking House.

meter-high wall along the boundary of the complainant’s house and the P

2. Three Layer Plantation:

d
A three-layer plantation is in progress along the packing house boundary wall an

complainant’s house.
* 2200 Saplings have been purchased and approximately 1000 plants of varying heights have
already been planted at different locations within the plant.
3 New Tyre Washer at Cement Out Gate:
¢ Tyre washer at the Cement exit road has been commissioned.
e The existing Tyre washer at the Raw Material Gate has been cleaned and modified.
The above actions addressed the environmental improvement points raised during the NGT
team’s visit. Supporting photographs are attached as Annexure F for your reference.
4. Dust Suppression System :

e Rain guns have been installed along the Fly ash Bulker/DG Set road to suppress fugitive
emissions.

e Mist Fog Canon have been purchased and installed at various plant locations to suppress
fugitive emissions. PO copy of the same is attached as Annexure G

5. Bag Filter installation at Clinker Loading Station:

e In addition to the existing bag filter having capacity of 21,000 m3/hr capacity, we have
installed and commissioned an additional bag filter having capacity of 20,000 m3/hr,
required for further improvement in the environmental condition during the operation of
the clinker loading station. PO copy of the above is attached as Annexure H.

6. New Clinker Loading Station Project

e In addition to above, it further gives us pleasure to share with you that groundbreaking

ceremony of the Gagal 1I Clinker Loading Station Project has been performed on 14%
* February 2025. The project is being executed under capital expenditure (Capex) approval,
and the project will be completed by December 2025.Write up on the same with dramng is

attached as Annexure 1.
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‘ H 3 i l
We would like to assure you that the ACC Limited remains committed to environmenta

i . " : : es to
protection as a responsible Corporate Citizen and will continue to take necessary measur

improve environmental conditions in and around the plant premises.

Thanking you,
Yours faithfully,
For ACC - (Gagal),

(Sandéep Kumar)

Chief Plant Manager

Gagal Cement Works

CC:- Hon’ble Member Secretary, HPSPCB, Shimla, for the sake of information please.
Consent Branch, HPSPCB, Shimla, for the sake of information please.

PRy Y P~ ¥
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3!1&.'25. 5:59 PM Mail - Sandeep Sharma - Outlook

ﬂ Outlook ) | A AA/\W“"' _,4—

Kiln Trip due to Roller Bearing Temperature

From Sandeep Sharma <SANDEEP.SHARMA9@adani.com>
Date Wed 3/12/2025 4:31 PM
To  HPSPCB RO Bilaspur <pcbrobilaspur1 @gmail.com>

Cc  Sandeep Kumar <sandeep.seerah@adani.com>; Durganath Khaware <durganath.khaware@adani.cpm>:
Mayurkumar Dhokia <mayur.dhokia@adani.com>; Kameshwar Sharma <kameshwar.sharma@adani.com>

Dear Sir,
l This is to inform you that our Line 1 Kiln operation is disturbed since yesterday, as Kiln roller bearing was
running high, due to which Kiln tripped. Further, after resolving the issue, the Kiln couldn't be rotated
.‘ due to initial high torque.
:
i Now, the issue has been resolved, and Kiln is restarted . It is under observation and process stabilization.
. This is for your information please.
: Regards,
! Sandeep Sharma
i
I'
|

1o,

sl
2,

IV%2FB... 11
https:/loutlook. office365.com/mailid/AAQKAGMSZmNIZWQOLTESODCtNGJ) Yy 1IMGIYLWYSZDMSOWZmMGUOYQAQAL DaznaiPsdCamFFV

e e o
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Himachal Pradesh State Pollution Control Board
Site Name: ACC Ltd (unit 1) - K
From Date: 2025/03/10 To Date: 2025/03/15
Report Name: Custam Report — i :
Report Created by ACC_Unitl an 2025-03-20 13:20:29 - ! -
SI No. s 5 Gagal_CAAQMS-PM10 - (ug/m3) Gagal_CAAalV;Sa-Pizﬂzj (ug/m3)

1 2025-03-10 00 43.28 37‘05

2 2025-03-10 01 41.27 32'33

3 2025-03-10 02 38.06 3 6‘08

[} 2025-03-10 03 37.73 :

5 2025-03-10 04 38 25.5

3 2025-03-1005 35.81 32.18

7 2025-03-10 06 35 25.89

] 2025-03-1007 20.15 28.95

9 2025-03-10 08 39.81 29.26

10 2025-03-10 09 46.2 39.64

11 2025-03-10 10 57.82 43.21

12 2025-03-10 11 44.24 33.15

13 2025-03-10 12 33,68 23.02

14 2025-03-10 13 30.53 24.08

15 2025-03-10 14 28.54 23.41

16 2025-03-10 15 17.19 11.63

17 2025-03-10 16 23.29 16.07

18 2025-03-10 17 26.78 19.32

19 2025-03-10 18 25.53 15.35

20 2025-03-10 19 32.35 20.65

21 2025-03-10 20 35.73 31.21

22 2025-03-10 21 43.95 32.41

23 2025-03-10 22 47.73 45.57

24 2025-03-10 23 53.83 4656
25 2025-03-11 00 4417 38.91

26 2025-03-11 01 41.44 20.96
27 2025-03-11 02 34.01 29.97
28 2025-03-11 03 35.41 33.92
29 2025-03-11 04 26.86 14.63
30 2025-03-11 05 18.63 14.59
31 = 2025-03-11 06 20.63 22.61
32 2025-03-11 07 44.05 20.38
33 2025-03-11 08 33.74 12.38
34 2025-03-11 09 24.79 10.32
35 2025-03-11 10 26.17 8.79
36 2025-03-11 11 2411 7.7
37 2025-03-11 12 19.34 7.65
38 2025-03-11 13 16.54 839
39 2025-03-11 14 15.27 6.85
40 2025-03-11 15 23.09 74
a1 2025-03-11 16 19.43 7.64
a2 2025-03-11 17 17 5.66
43 2025-03-11 18 17 6.72
a4 2025-03-11 19 19.21 9.31
45 2025-03-11 20 31.69 30.4
a6 2025-03-11 21 27.13 222
47 2025-03-11 22 291 17.56

48 2025-03-11 23 27.36 22.25

49 2025-03-12 00 25.26 185

50 2025-03-12 01 22.08 13.67 |
51 2025-03-12 02 17.34 104 ]
52 2025-03-12 03 18.92 6.69 i;
53 2025-03-12 04 17.79 11.15

54 2025-03-12 05 14.81 38 |
55 2025-03-12 06 14 954 IJ
56 2025-03-12 07 18.37 12.08

57 2025-03-12 08 25.11 1333 |

-y
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25,53 14.85 E
] 2025-03-1209 21.36 13.64
[ 8 —— 1 05031210 32.19 9.75
8% 003121 568 7.76
- 2025-03-1212 o 9.31 ]
. 2025-03-12 13 55 859
& 1 025031214 T 10.4
_________._61—-—-——— 2025-03-12 15 18‘15 5.54
R 2025-03-12 16 T 782
I 20250312 17 - =
e 20250312 18 22-0 o
. 3025.03-12 19
e S 58,02 2151
= 2025-03-12 20 - 2634
2025-03-12 21 31
7 71 259
2025-03-12 22
71 26.66 27.32
% 2025-03-12 23 15
— 2025-03-13 00 24.26 —
— 2025-03-13 01 291 S
=3 2025-03-13 02 31 55
7% 2025-03-13 03 27.36 -
2025-03-13 04 2239 e
L4 6
= 2025-03-13 05 25.45 L2
» 2025-03-13 06 25.54 13.55
80 2025-03-13 07 27.24 18.51
81 2025-03-13 08 27.27 20.52
82 2025-03-13 09 27.73 23.21
83 20250313 10 24.4 12.59
8 2025-03-13 11 22.27 12.69
85 2025-03-13 12 24.16 11.62
86 2025-03-1313 18.38 12.08
87 2025-03-13 14 18.19 10.75
88 2025-03-13 15 17.54 5.83
89 2025-03-13 16 16.27 2.95
90 2025-03-13 17 18.91 9.69
91 2025-03-13 18 1853 861
92 2025-03-13 19 23.1 10.75
93 2025-03-13 20 3229 16.46
9% 20250313 21 28.46 2032
95 20250313 22 30.34 23.29
96 2025-03-13 23 37.88 3331
97 2025-03-14 00 37.05 3132
98 2025-03-14 01 28.71 24.39
99 2025-03-14 02 2817 16.17
100 2025-03-14 03 28.27 1854
101 2025-03-14 04 23.63 9.69
102 2025-03-14 05 22 12,6
103 2025-03-14 06 17.68 8.73
104 2025-03-14 07 19.66 12.28
105 2025-03-14 08 22.47 1115
106 2025-03-14 09 24.96 26.34
107 2025-03-14 10 19.17 12.59
108 20250314 11 18.44 12.38
109 2025-03-14 12 14.59 1331
110 2025-03-14 13 22.47 1095
11 2025-03-14 14 26.73 TN
12 2025-03-14 15 3213 3261
113 i
2025-03-14 16 37.38
114 L 19.51
2025-03-14 17 24.28
115 : 16.33
2025-03-14 18 24.74 18.15
335 2025-03-14 19 26.46 '
117 : 26.34
i) 2025-03-14 20 393
118 : 24.98
2025-03-14 21
119 24.17 13.67
2025-03-14 22
120 14.71 9,69
2025-03-14 23 1489 =
121 ” : -
2025-03-15 00 10.11 6.68
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o —
122 —wmewme i —p— ]
123 0mo03is0r | 1354 /
124 025031501 R ‘_‘l;ﬁl___—-—ﬂ“r’//,l;gl/
125 0031500 | I L I— f—ﬂk’//ﬂ/‘—
126 2025031505 I . S %
127 %0350 | __,_}?_-I.LF._-—-———-——/V
128 i — womosor | 1902 /l_/ai/
129 202503 1508 ______ﬂ___@ﬁ‘.‘__———-—-"/ﬁﬁ’,———/
130 20250315 09 ] __Eﬂ_—————-",”ﬂi,_,,’J
131 20250315 10 ___E‘;E‘L_——-———-/’iﬁs’,/
132 2025-03-15 11 11.81 —’”’JO’_,@'/A
133 2025-03-15 12 12.46 ,”gﬂ’_’_’_
; 134 2025-0315 13 E.ﬂ_._————-/ﬂ/——
' 135 20250315 14 1463 /g_”g
| 136 2025-03-15 15 18.83 5.66
| 137 2025-03-15 16 18.08 ——————"—53;7’_’_—’_-
l 138 2025-03-15 17 17 .———————7—_5_4'____—__'
| 139 20250315 18 1259 s -
! 180 2025-03-15 19 14.64 — |
| 141 2025-03-15 20 18.19 7 '86
' 142 2025-03-15 21 16.09 2’93
143 2025-03-15 22 14.26 =
184 2025-03-15 23 14
145 Prescribed Standards 0-100 0-60
146 Maximum Value 57.82 46.56
147 Maximum Value At Time 2025-03-10 10 2025-03-10 23
148 Minimum Value 10 1
148 Minimum Value At Time 2025-03-15 04 2025-03-15 03
150 Geometric Mean 24.69 16.81
151 Median 23.64 13.55
152 Standard Deviation 9.44 10.46
153 Valid Data Points 144 144
154 Total Data Points 144 144
[ 155 Data Availablity % 100 100

768
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Plantation-Saplings adani
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~ Three Layer Plantation-

Lbon. ‘VQ.ITSO &f)‘." "~
Started on 13th Feb’25
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Three Layer Plantation at various plant locations o
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Road Sweeping Inside Plant
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Water Sprinkling Inside Plant
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Water Sprinkling at Bulker Movement & DG Set Road
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Water Sprinkling at Cement Exit Road
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53 Project Name :- ACC-GAGAL CEMENT WORKS.
PROJECT NQ, D24C27
Equipment List for Clinker Truck Loading [Date | 23.10.2024 Rev-2
SL.NO CODE Qary EQUIPMENT UNIT SPECIFICATION REMARKS
1 SKA-BCO1 1_|MODIFIED BELT CONVEYOR =l
L Material to be handled CLINKER

Capacity Rated tgh 270
Belt width mm 1200
Bulk Density Ym3 1.3
Feed Size mm a7
Moisture content % Nil
Horizontal length {C/C) mtr 32
Vertical lift {haight) mT 0
Angle of inclination deg 0
Troughing angle deg 45
Speed of balt m/s 1
Temperaiure teg 240 Max

2 SkA-BEO1 1 |[NEW BUCKET ELEVATOR
Material to be handled CLINKER,
Fead Size mm 37
Moisture coment % Nil
Capacity (Rated/Design) tph 280/310
Shaft center to center mtr 21
Drive arrangment Thraugh Gear Box
Spead of elevator m/s 1.3
Temperature deg C 240 Max
Type Chain

3 SKA-BCO2 1 |NEW BELT CONVEYOR
Mataria! to be handled CLINKER
Capacity Rated tph 270
Balt width mm 1000
Bulk Density t/m3 13
Feed Size mm 37
Moisture content % Nil
Hortzantal length (C/C) mtr 15
Vertical lift (height) mtr 0
Angle of inclination Deg 0
Troughing angle Deg 45
Speed of balt m/s 1 )

4 SKA-BWO1 1 |NEW BELT WEIGHER
Material to be handled CLINKER
Capacity Rated tph 270
Belt width mm 1000
Bulk Density t/m3 13
Idler spacing mm 1000
Measuring section ritr 4
Angle of inclination Deg 0
Troughing angle Deg 45
Speed of belt m/s 1

5 SKA-BFO1 1 [NEW BAG FILTER
Material to be handled = CLINKER
Volume flow rate (Capacity) m3/hr 15000
Design temperature qE 240 Max
Maisture % Nil
Air to cloth ratio m3/min/m2 1.1
Dust emission at outlet mg/nm3 <25
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Project Name :- ACC-GAGAL CEMENT WORKS.
PRQIECT NO. D24¢27
Equipment List far Clinker Truck Loading Date 13.10.2024 Rev-2
6 S5KA-FNO1 1 |NEW BAG FILTER FAN
ILL, Volurne flow rate {Capacity) m3/hr 17250
| - Moisturs % Nil
Drive arrangment VWD
7 SKA-RFO1 1 |[NEW ROTARY AIR LOCK
Material to be handled CLINKER
Capacity tph 5
Il Size M 300x300
Maoisture % Mil
Drive Geared Motor T
8 5KA-BCO3 1 |NEW BELT CONVEYOR
Material to be handled CLINKER
Capacity Rated tph 270
Belt width mm 1000
Bulk Dansity t/m3 13
( Feed Size mm 37
Moistura content % Nil
Horizantal length (C/C) mtr 34.5
Vertical lift (height) mir 6.086
Angle of inclination Deg 10
- Troughing angle Deg 45
Speed of belt m/s 1
Temperature deg C 240 Max
9 5KA-BF02 1 |NEW BAG FILTER
Material 10 be handled - CLINKER
Volume flow rate (Capacity) m3/hr 15000
Design temperature C 240 Max
s Moisture % Nil
Air to cloth ratig m3/min/m2 1.1
Dust emission at outlet mg/nm3 <25
10 SKA-FND2 1 [NEW BAG FILTER FAN
Voluma flow rate (Capacity) m3/hr 17250
Moisture % Nil
) Drive arrangment VvD
( 11 SKA-RFO2 1 |NEW ROTARY AIR LOCK
Material to be handlad CLINKER
. Capacity tph 5
Size mm 300x300
Moisture % Nil
Drive Geared Motor
12 5K1-PD-02 1 [PNUEMATIC TUNNING VALVE
13 5K1-5G02 1 |[NEW MOTORISED SLIDE GATE
Material to ke handled CLINKER
Bulk Density t/m3 13
Moisture % Nil
Feed Size mm az
Gate size mm 600x600
14 5K1-HPO1 1 |STEEL HOPPER
Material to be handled CLINKER
Capcity ton 100
Liner plate Hardox 400
15 5K1-1103-04 2_|LEVEL INDICATOR (HIGH AND LOW)
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Project Name :- ACC-GAGAL CEMENT WORKS.

PROJECT NO. D24C27

Equipment List for Clinker Truck Loading Date 23.10.2024 Rev-2
16 SK1-LCO7-12 6 |LOAD CELL FOR HOPPER
17 5K1-LLO2 1 |LOW LEVEL SWITCH/INDICATOR
18 S5K1-NGO1 & NGD2| 2 |ROD GATE
Size mm 500x500
9 5K1-PGO1 & PGAZ | 2 |pnu EMATIC SLIDE GATE
Size mm 500x500
20 SK1-CMO1 & CMO2| 2 |SECTOR GATE (CLAM SHELL)
Size mm 500x500
21 5K1-BKO1 & BKO2 2 |BULK LOADING SPOUT ASSY (POSITIONER)
22 SK1-1S01 & 1S02 | 2 |BULK LOADING SPOUT ASSY (LOADING SPOUT)
23 5K1-BF02 1 |NEW BAG FILTER
Material to be handled - CLINKER
Volume flow rate (Capacity) m3/hr 15000
Design temperature '€ 240 Max
Moisture % Nil
Air to doth ratio m3/min/m2 1.1
Dust emission at autlet mg/nm3 <5
24 5K1-FNO2 1 |NEW BAG FILTER FAN
Volume flow rata (Capacity) m3/hr 17250
Moisture % Nil
Drive arrangment WD
25 5K1-RFO2 1 [NEW ROTARY AIR LOCK
Material to be handled CLINKER
Capacity tph 5
Size mm 300x300
Moisture % Nil
Drive Geared Motor
26 S5K1-WB01 1 |WEIGH BRIDGE
Material to be handled CLINKER
Capacity ton 100
27 5K2-PD-01 1 |PNUEMATIC TUNNING VALVE
28 5K2-5G01 1 |NEW MOTORISED SLIDE GATE
Material to be handled CLINKER
Bulk Density t/m3 1.3
Moisture % Nil
Feed Size mm 7
Gate size mm 600x600
29 5K2-HPO1 1 |[STEEL HOPPER
Material to be handled CLINKER
Capcity ten 100
Liner plate Hardox 400
30 5K2-1101-02 2 |LEVEL INDICATOR (HIGH AND Low)
31 5K2-LC01-06 6 |LOAD CELL FOR HOPPER
32 5K2-1101 1 |LOW LEVEL SWITCH/INDICATOR
33 | 5K2-NGO1 & NGO2 | 2 ROD GATE
Size mm 500x500
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Project Name :» ACC-GAGAL CEMENT WORKS.
PROJECT NO. D24C27
Equipment List for Clinker Truck Loading Date 23.10.2024 Rev-2
34 5K2-PGO1 & PGO2 | 2 |PNUEMATIC SLIDE GATE
Size mm 500x500
35 5K2-CMO01 & CM02| 2 [SECTOR GATE (CLAM SHELL)
Size mimn 500x500
36 5K2-BKO1 & BK02 | 2 [BULK LOADING SPOUT ASSY (POSITIONER)
37 5K2-LS01 & LsS02 2 |BULK LOADING SPOUT ASSY (LOADING SPOUT)
33 5K2-BF01 1 |NEW BAG FILTER
Material t& be handled = CLINKER
Volume flow rate (Capacity) m3/hr 15000
Design temperature C 240 Max
Moistura % Nil
Air to cloth ratio m3/min/m2 11
Dust emission at outlet mg/nm3 <25
39 SK2-FNO1 1 |[NEW BAG FILTER FAN
Volume flow rate (Capacity) m3/hr 17250
Moisture % Nil
Drive arrangment vvD
40 S5K2-RF1 1 |NEW ROTARY AIR LOCK
Material to be handled CLINKER
Capacity tph 5
Size mm 300x300
Moisture % Nil
Drive Geared Motor
41 SK2-WBO01 ¥ |WEIGH BRIDGE
Material to be handled CLINKER
Capacity ton 100
42 SKA-DAO1-07 7 |MANUAL TUNNING VALVE
43 5K1-DA06-08 3 |MANUAL TUNNING VALVE
44 S5K2-DA09S-11 3 |MANUAL TUNNING VALVE
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Annexure R-5/8

Latest photographs depicting compliance/action taken by M/s ACC
Cements Ltd.

S. No. 01: Unloading Section (Limestone, Coal & other relevant material)

Photograph No. 2: Shows rain guns on haulage road towards crusher hopper at Mines




Lat 31.401997° Long 76.850313°
09/04/25 06:03 PM GMT +05:30

= - :
L —

Pﬁotograph No. 3: Shows boundary wall / Gl curtains between crusher and village at Mines site

5 & ,

Nalag, Himachal Pradesh, India
¥ Cv22+v3, Nalag, Himachal Pradesh 174012, India
= Lat 31.402204° Long 76.850205°

- (%)
[
Q GPS Map Camera

Wl —
B2 o = s »
¥ >

N e s 8 R e R e
Photograph No. 4: Shows Limestone mines crusher hoppers with atomized mist fog syste

fugitive dust

m to supress

v ey
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Photograph No. 6: Shows covered conveyor belts for limestone transfer from mining area to plant
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S. No. 02: Material handling section (Including transfer points)

Photograph No. 7: Shows covered conveyor belts inside ACC cement plant premises

Photograph No. 8: Srhows covered fly ash tippler area
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hogrph N. 9: Shows covered conveyor belts for material transfer

S. No. 03: Coal Storage Section

T

ILatitude: 31.411223
[Longitude: 76.840727
\Elevation: 578.29+8 m
‘Accuracy: 2.7 m

‘Time: 09-04-2025 16:25 L
INote: ACC Limited . B :

Photograph No. 10: Shows Coal Storage Gantry covered with GI sheets
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L o= « %
Photograph No. 11: Shows rain guns operating on road to Coal Storage area

Photograph No. 12: Shows rain guns operating on road to Coal Storage area and coal loaded trucks
stoppage
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ongitude 76 840924
Elevation: 578.24+9 m
iAccuracy: 400.0 m
iTime: 09-04-2025 16:28
Note: ACC Limited

Photograph No. 13: Shows rain guns operatlng on road to Coal Storage area

S. No. 04: Clinker Cooler Section

l’gd& m - N |
e ~04—20251611 g
Photograph No. 14: Shows Cooler ESP of Unit-1 along with stack
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Khatehr, Hlmachal Pradesh, I...

Cr7p+7pf, Khatehr, Himachal Pradesh 174036, Indla
WV ‘@":‘ Lat 31.412393° Long 76.835601°
Google 7 09/04/2025 05:05 PM GMT +05:30

S

Photograph No. 15: Shows Cooler ESP of Unit-11 along with stack 7

S. No. 05: Clinker Stock Pile Section

a GPS Map Camera

Khatehr, Himachal Pradesh, I...
Cr7p+7pf, Khatehr, Himachal Pradesh 174036, India
Lat 31.412757° Long 76.834746°

09/04/2025 05:07 PM GMT +05:30

-
i

Photograph No. 16: Shows Bag house filter on Clinker silo
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S. No. 06: Storage of Limestone, Gypsum, Fly Ash & Other material

TRUI]
1|

il

"~
n GPS Map Camera

Barmana, Himachal Pradesh, ...

‘ ’ Barmana, Himachal Pradesh 174036, India
= N Lat 31.408884° Long 76.840605°

Google™ 7 09/04/2025 04:40 PM GMT +05:30

Photograph No. 17: Shows Limestone gantry for storing limestone covered with Gl sheets

=
a GPS Map Camera

i
5

q_.__ — : 9;'.
 Barmana, Himachal Pradesh, ...
Barmana, Himachal Pradesh 174036, India R
Lat 31.409357° Long 76.840039°
09/04/2025 04:38 PM GMT +05:30

- - -

B

Photograph No. 18: Shows Limestone stacker reclaimer covered
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uracy: 2.
fime: 09-04- 2025 15:49
iNote: ACC Limited

0
g GPS Map Camera

Barmana, Himachal Pradesh, ...

Barmana, Himachal Pradesh 174036, India
- Lat 31.408685° Long 76.840948°
Google™ ' 09/04/2025 04:42 PM GMT +05:30

Photograph No. 20: Rain guns installed on haulage road to limestone stock pile to supress road dust



157 798

S. No. 07: Cement Packing Section

;Note - ACC Limited - B
Photograph No. 21: Bag house filters installed over Cement packlng sectlon of Unit-1

Photograph No. 22: Bag. house filters mstalled over Cement packmg section
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[

Latitude: 31412073 s — =
"Longitude: 76.832376 ~ =

= R ——— = = :
Elevation:606.64+45m & e g e
Accuracy: 2.2 m - N - - X ——
Time: 09-04-202515:48 . 2 . = = =
Note: ACC Limited é - e o d by NoteC,

Photograph No. 23: Bag house filters installed over Cement packing section of Unit-11, Curtains provided
at cement packing section and further under progress for extension of cement packing section to control
fugitive emissions




159 800

S. No. 08: Silo Section




i

T ACE | i 2
Photograph No. 27: Covered raw material silo (Unit-1)

S. No. 09: Roads

Latitude: 31.41436
Longitude: 76.831873
Elevation: 573.0448 m
Accuracy: 4.3 m Z = : o
Time: 09-04-2025 16:03 - =
Note: ACC Limited :

Photograph No. 28: Paved exit road in front of Sh. Kashmir Singh Poultr Farm with water sprinklin
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m_teA

Photograph No 29: Paved exit road W|th water sprinklers on boundary wall of ACC Cement plant

.....

Note ACC lerted e
Photograph No. 30: Paved road inside ACC Cement plant
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Photograph No.A31: Vacuum cleaner inside ACC Cement plant

......

(e

Photograph N. 32

P

: Paved road inside ACC Cement plant
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S. No. 10: Tyre Wetting Section

s 7T

Photograph o. 33: Newly installed tyre washer at Cement exit Gate towards Sh. Kashmir Singh Poultry
Farm

Note: ACC Limited . [& - = Sl SRR T T Oy [VORBLE
Photograph No. 34: Newly installed tyre washer at Cement exit Gate towards Sh. Kashmir Singh Poultry
Farm

3804
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{ o i ‘ .‘, B 2l =
Photograph No. 35: Sedimentation tanks for recirculation of water along with O&G trap installed at
newly installed tyre washer at Cement exit Gate towards Sh. Kashmir Singh Poultry Farm

Photograph No. 36: Tyre washer installed at material exit Gate

3805
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Latitude: 31.414813
Longitude: 76.838715 =
{Elevation: 573.35+19.m~
fAccuracy: 47.5 m
Time: 09-04-2025 16:21 - -

Note: ACC Limited = _- - 3
Photograph No. 37: Sedimentation tanks for recirculation of water along with O&G trap installed at tyre

washer at material exit Gate

S. No. 11: Plantation inside Plant premises

Photograph No. 38: Plantation inside working area
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,}i‘ 83245
_OE%LWH oY

hot'ogvréph No. 39 Plén

s

<L | |- isn 1
tation inside working area

1€

Photgraph No. 40: Plantation inside working area
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S. No. 12: Three LayerPlantation towards Sh. Kashmir Singh Poultry Farm

Longitude: 76.832208
[Elevation: 572.84+10m
'Accuracy:2.3m
mme 09-04-2025

ote: ACChmlted

Latitude: 31.414129
Longitude: 76.832278
Elevation: 572.84+10 m
Accuracy: 1.9 m
me: 09-04-2025 15:44
iNote: ACC Limited

Photograph No. 42: Three Layer Plantation carrled out towards Sh Kashmlr Slngh Poultry farm
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S. No. 13: Installation of MS Sheet towards Sh. Kashmir Singh Poultry Farm

Elevatlon 1.34:!:35 m
Accuracy: 2.0 m

iTime: 09—04-2025 15:.49
iNote: ACC Limited

Photograph No. 43: Approx. 9 meters high extension of MS Sheet towards Sh Kashmlr Slngh Poultry
Farm and around the boundary of packing section and total 130 meters length wise sheets has been
installed

iLatitude: 31.412967
lLongitude: 76.832405 >
Elevation: 610.04+#40m =
Accuracy: 2.0 m

[Time: 09-04-2025 15:49

Note: ACC Limited

Photograph No. 44: Installation of MS Sheet is under progress

309
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S. No. 14: Rain guns installed towards Sh. Kashmir Singh Poultry Farm and exit paved

road

LTl B s
'Latltude 31.414343
‘Longitude: 76.832026
Elevation: 573.04+8 m
Accuracy: 2.6 m
Time: 09-04-2025 16:04 =
Note: ACC Limited o

Photograph No. 45: Rain guns installed towards Sh Kashmlr Slngh Poultry Farm and exit paved road

Photograph No 46: Rain guns mstalled towards Sh. Kashmir Singh Poultry Farm and exit paved road

310
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S. No. 15: New Clinker Loading station

Khatehr, Himachal Pradesh, I...

Cr7p+7pf, Khatehr, Himachal Pradesh 174036, India
Lat 31.411955° Long 76.834626°
09/04/2025 05:14 PM GMT +05:30

Photograph No. 47: M/s ACC Limited is in progress to install new clinker loading station to cater
additional load of clinker loading

S. No. 16: Air Pollution Control DeV|ces mstalled |n ACC Cement Plant

o~
@4 GPS Map Camera

Barmana, Himachal Pradesh, ...
y \ 2! Cr7j+cq, Barmana, Himachal Pradesh 174036, India

- @, Lat 31.412889° Long 76.83413°
Google ¥ 09/04/2025 05:11 PM GMT +05:30

Photograph No. 48: Bag house filters attached to Clinker Stock Pile (Sllo) (RHS) and Clmker Tunnel belt
venting (LHS)

811
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. : ; - _Vl;_‘ég—‘,‘tmePsMapCamera -
4 = Khatehr, Himachal Pradesh, I...

Cr7p+7pf, Khatehr, Himachal Pradesh 174036, India
Lat 31.412061° Long 76.836736°
09/04/2025 05:03 PM GMT +05:30

Eig-
L
ar.

Khatehr, Himachal Pradesh, I... -

Cr7p+7pf, Khatehr, Himachal Pradesh 174036, India
: = Lat 31.412469° Long 76.835347°
Google ¥ 09/04/2025 05:05 PM GMT +05:30
)

Photograph No. 50: ag house fiters attached to Coal Mill of Ui-II
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¥

Photograph No. 51: Bag house filters attached to Coal Mill of Unit-1I

Phtograph No. 52: Unit-I Kiln Main Bag House
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Photograph No. 53: Unit-1 Raw Mill Bag House

Photograph No. 54: Unit-IKiln Main Bag House and
stack of height 155 meters

S. No. 17: Existing Clinker Loading section
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Photograph No. 55: Covered existing Cllnker Loadlng Statlon Wlth the sliding door and mist gun
installed to suppress fugitive dust emissions
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Photograph No. 56: Covered Clinker Loadlng Station with the slldmg door and atomlzed mlst gun
installed to suppress fugitive dust emissions

S. No. 18: Rain Guns installed within premises

Photograph No. 57: Rains guns installed within plant premises to suppress road dust
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Photograph No. 5

=

8: Rains guns installed at material exit gate to suppress road dust
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